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(RAILWAYS) NO. 2 BILL, 1994 
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(RAILWAYS)   NO. 3 BILL, 
1994-Contd. 

THE DEPUTY CHAIRMAN: Now we 
will take up the discussion on the 
Railways. 

Before we start the discussion, I would 
request the Member that they should abide 
by the time allotted to their parties so that, 
if we can finish the discussion today, we 
can have the reply tomorrow. If it is 
possible, we will finish it today. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI-RAMESHWAR 
THAKUR):Madam the hon. Railway 
Minister has a question. 

THE DEPUTY CHAIRMAN: Do you 
want to reply today? 

THE MINISTER OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF) Yes, 
Madam, today. I will be mucli obliged if I 
can be permitted to reply today, if the 
business can be finished today. 

SHRI SHANKAR DAYAL SINGH 
(Bihar) : Madam, you fix the time ? 

THE DEPUTY CHAIRMAN: I 
am fixing the time . We have got five 
hours for the discussion including the 
Minister's reply. So, it is five hours 
from now. If you don't want to go 
for lunch, we can sit through the 
lunch hour. We should not delay the 
train..........(Interruptions) 

SHRI.H. HANUMANTHAPPA 
(Karnataka): Madam, Deputy Chairman, 
the way in which the discussion is going 
on, it may not take much more time. The 
Railway Minister is travelling very safely 
across the discussion, lam observing since 
yesterday that the Railway Minister is 
travelling across the  discussion very 
safely. 

THE DEPUTY CHAIRMAN: We 
hope there will be no accident. 

SHRI.H. HANUMANTHAPPA: I 
heard Mr. Shankar Dayal Singh's speech 
also yesterday. 

THE DEPUTY CHAIRMAN : We 
want no accidents, no chain-pullings and 
no obstructions. So, you  can go ahead. 

SHRIH. HANUMANTHAPPA: 
Madam, before I start, I will say that 
somebody asked me whether I was going to 
praise Mr. Jaffer Sharief. I said, 
''Everybody else has praised him. Why 
should I also praise him?" He said, 
"Everybody has put something. You also 
give him a rose." This is the nature of the 
discussion. Even Sunder Singh Bhandariji 
who has initiated the discussion, also came 
out with suggestions. Actually, by and 
large, the Railway Minister has mesmerised 
everybody, including the CPI (M) 
Members. 

 



 

SHRI GURUDAS DAS GUP'TA: 
(West Bengal): We are having a res-
ponsible Opposition. 

SHRIH. HANUMANTHAPPA: 
A responsive Opposition, not a responsible   
Opposition. 

THE DEPUTY CHAIRMAN: Before 
Mr. Hanumanthappa starts his train. I would 
like to introduce Miss Saroj Khaparde, a 
member on the new Panel of Vice- 
Chairmen which the hon. Chairman has 
appointed. I announced it yesterday. She 
would be sitting in the Chair. Please co-
operate with her as you co-operate with 
me.. . (Interruptions) 

SHRI GURUDAS DAS GUPTA : 
1 hope she will be a s indulgent   as you 
are. 

THE DEPUTY CHAIRMAN: She will 
strictly abide by the time. Miss Saroj 
Khaparde, be strict with the time. You 
follow what 1 do. 

[The Vice-Chairman (Miss Saroj 
Khaparde) in  the  Chair]. 

SHRI GURUDAS DAS GUPTA : 
be want you to be as   indulgent as she is. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Thank you very 
much for welcoming me to this seat from 
all the parties. I need your co-operation in 
running the House smoothly. I am very 
much sure and very much confident that 
you will definitely  co-operate     with    
me. 

Thank you. 

SHRI H. HANUMANTHAPPA: 
Madam Vice-Chairman, while I start my 
speech on the Railway Budget, I am unable 
to control my feelings to say something. 

Madam, actually, this Railway Minister, 
after becoming the full-fledged Minister, has 
contributed much to national integration 
which is talked about day in and day out. In 
our ethics we call India as "Aasetu 
Hirnachala... (Interruptions) 

I will come to Karnataka later. ... 
(Interruptions) 

India has been described as 
"Kanyakumari to Kashmir." India is one. 
India is described as "Aasetu Hirnachala." 

 

If we describe our country as "Aasetu 
Himachala", we should make this country 
one network of travel. We should have 
unigauge system. 

Madam, here, unfortunately, the people 
who were under the direct control of the 
British regime, have been very much 
benefited by the Britishers' plan on the 
railway infrastructure. The difficu ty is of 
people like me, who are coming from 
Princely States, who did not have the 
finances and who did not even think of 
linking it to provinces which were directly 
under the control of the British Empire. 

DR.      BIPLAB       DASGUPTA 
(West Bengal) : You were more fortunate. 

SHRI H. HANUMANTHAPPA: 
But your speeches in either House 
unfortunately are not on those lines, because 
you are not accommodative towards the 
weaker sections of society, towards people 
discriminated against. 

SHRI N. E. BALARAM (Kerala) : Why 
don't you come to the Railway Budget ? 

SHRI H. HANUMANTHAPPA: I am 
coming to the Railways. It does not apply to 
Balaram; it  applies to  Biplab.  That is   the 
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nature  of you   people,   unfortunately. 

The   British-rued   State   called 
Bombay, Madras, Calcutta or whatever,   
devlopmend   the   infrastructure and     
straightway     introduced the broad-gauge. 
Their hinter-land was developed  and  their  
industry  was developed When their 
infrastructure was developed, their economy 
also developed. That is where I compare 
myself and find myself in a different 
position being a Member from   a Princely 
State. The Railway Minister has rightly 
thought of linking the broad-gauge and the 
other gauges and making them into a 
unigauge so that it will allow the traffic to 
move freely and easily throughout the 
country. That is where I said India   is   
described   as   one   from A set  Himachala.  
it  is  now  one. One can  start from  
Kanyakumari and   reach   Himachal   
Pradesh   or even Srinagar. He has planned 
to take the train up to Srinagar.   He has 
planned to take it up to Uddham-pur.  I  
congratulate  him  on  these counts. Even the 
Jammu and Kashmir  people  were  feeling  
neglected and discrim'natsd against. They 
feel even  today  that  there  are  certain 
reasons for discrimination. The Railway  has  
also  rightly  noticed   that there   is   a   
discrimination   on   this count   also   and   
they   are   making efforts   to   take   the   
trains   up   to Jammu and Kashmir. They 
have a plan  to  take the trains  even  into the 
North-Eastern region also where the North-
Eastern seven sisters may also   feel   that  
they   are   part   and parce  of this country. 
Madam, the Railways have now taken a 
revolu-tiona-y  step.   So  far  the   Railways 
had not covered 100 kilometres in a year or 
509 kilometres in an entire Plan. That was 
the pace of conversion of metre-gauge to 
broad-gaucre. But in the  Eighth  Plan  as  a 
first step,   6,000   kilometres   of  railway 
tracks have been agreed to be ein-v?rted   
and   linked   up   through   a unigauge 
conversion. The Railways have  exceeded  
their  'arget   n  the 

first year of the Eighth Plan by converting 
1,600 kilometres of tracks. In the second 
year, even though they fall short of certain 
kilometres, yet they have converted 1,300 
kilometres of tracks, So, out of 600 
kilometres of track conversions planned for 
the Eighth Plan, 2,900 kilometres have 
already been converted. 

Madam, I now come to the effect of 
this on our economy. Madam, you come 
from Bombay and Nagpur. You know how 
many trucks are moving on the highways. I 
do not know how many people are killed 
everyday by these trucks. The fuel that is 
being used by these trucks costs very 
heavily in terns of foreign exchange. That 
will be saved and this will improve our 
economy also. 

I congratulate the  Minister because  he  
has  changed  the  British norms into Indian 
norms for converting the gauges. Britishers 
while converting   the   gauges   had   fixed 
certain norms. They had set certain 
requirements according to their tastes. They 
did so because they were living on 
somebody's income. The Minister   has  
changed  the   British norms into Indian 
norms in keeping with the minimum needs 
programme. This conversion  has become 
need-based. He has been able to take up 
conversion   of   metre   gauge   lines into 
broad gauge lines at 'a lesser cost.  The 
Railways are like a big Maharaja.  When  I  
say  Maharaja, I  mean it in  the sense that 
they have a lot of property and   unable, to 
pay the wealth tax. There are" certain   
cases   of   Maharajas   who have   
properties   worth   crores   of rupees which 
are unearning properties. They are not 
yielding anything bat  they  are  subjected  
to  wealth tax.   That   is   where   I   want   
Mr. Jaffer Sharief Sahib to  look   into. He 
is sitting on a huge property; and   I   
request   him   to  look  into every aspect of 
his property where it  can   give  some   
returns  to   the Railways. 



 

Madam, you might have experienced while 
travelling from Delhi to Bombay, some 
passengers on the way fill up the seats and 
you have to  stand until the ticket collector 
comes and evicts them. The local passengers 
occupy the seats before we reach the station. 
We have to stand.   That   is   the   position.   
But this time the Minister has increased the 
number of local trains. I want to congratulate 
him. The entry of local passengers on the 
long distance trains can be checked by 
vigilant ticket collectors. If somebody 
doesn't take care of it, if somebody doesn't 
stop it, they go on doing it. While 
introducing fast trains for the benefit of long  
distance  passengers  some more   
supervisors    and   inspectors should be 
deployed to see that these passengers   are   
not    obstructed in getting their seats. 

All other friends have given their 
suggestions to improve the passenger 
amenities, safety aspect, RPF, etc. I do not 
want to repeat all of them. We all know that 
the Railways are the biggest organisation. 
So naturally any amount of efforts to 
improve it still leaves certain things to be 
improved. Even in his Budget speech he 
has taken note of certain things in making 
both ends meet. He has increased allocation 
to the passenger amenities, the security 
aspect. Even yesterday he seld in this 
House that he will seek the help of the 
Gram Panchayats and the State Govern-
ments in manning the unmanned level 
crossings. Even though so many things are 
being done in this big organisation, yet, a 
lot of things need to be done. I am 
conscious of this fact I am thankful to him 
that he has admitted that there are some 
deficiencies and he has taken note of them 
and he wants to improve them. 

The  Minister while replying to the 
debate in Lok Sabha has pleaded for hin 
own constituency. I will be failing in my 
duty if I do not plead for my State as others 
have done 

it. Even though there were six Ministers of 
Railways from Karnataka in the past, still 
our age-old demand, 100 years old demand 
has  not  yet  been  fulfilled. 

SHRI MD. SALIM: Not yet. It is very 
unfortunate. 

SHRI H. HANUMANTHAPPA: That 
is the problem. Other Members feel that 
everything is being done for Karnataka but 
that is not the case. Our 100 years old 
demand was a railway line from Hubli to 
Karva There is a Naval base at Karvar also 
for the development of the hinterland, 
1 00 p.m .For the development for the 
hintreland even your naval base has to 
develop. It is a very important piece of 
land. I request the Minister to include it at 
least in the eighth   Plan. 

SHRIMATI MARGARET ALVA 
(Karnataka): I support him, madam. 

SHRI H. HANUMANTHAPPA: There 
are certain missing links. One is the 
Harihar-Kotur    link. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Mr. Hanu-
manthappa, you have to wind up your 
speech now. You have already taken 15 
minutes. 

SHRI H. HANUMANTHAPPA: 
It is my party's time. 

SHRI MD. SALIM (West Bengal) He 
has to put forward 100-year old demands. 
(Interruptions). The Minister is also from 
the same State. And the communication 
line is so poor. It is difficult. 

SHRIH. HANUMANTHAPPA: 
Madam, the Haihar-Kotur   link   is one. I 
request the Minister to look into this. 
(Interruptions). 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Do not   go 
on   interrupting  him,   please. 

SHRI H. HANUMANTHAPPA: 
Madam, the Minister comes from 
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Chitradurga. Both of us come from the same 
place. From there, I can go to Bangalore by 
bus within four hours. But if I go by train, it 
takes 16 hours. Mr. Jaffer Shariefis from 
Chitradurga. But as the Railway Minister he 
has not improved the system. I am pleading 
for it. I am pleading for a direct line from 
Tumkur to Chitradurga. It is only 80 
kilometres. If you include this distance of 80 
kilometres, you will be reducing 137 
kilometres and a number of hours. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Mr. Minister Mr. 
Hanumanthappa is speaking about your 
State and you will have to listen to him 
carefully. 

SHRI C. K. JAFFER SHARIEF: Yes, 
Madam. 

SHRI H. HANUMANTHAPPA: 
I plead with the Minister to include the 
Tumkur-Chitradurge line which will reduce 
the distance for people coming even from 
the North. And, the distance between 
Belgaum and Bangalore will be reduced by 
157 kilometres. 

Madam, a lot of things have been said 
about the Wheel and Axle Plant. It is in 
Bangalore. They say that the Minister has 
taken it to Bangalore. The Wheel and Axle 
Plant is not catering to the needs of 
Karnataka. It is catering to the needs of the 
entire Railways. It has come to Bangalore 
because of the weather conditions and the 
work culture of the State. If HAI. BHEL and 
BEL are working in Bangalore, it is not that 
they are anybody's gifts. But it is because of 
theweatherin Bangalore-for the most part of 
the, year people workwith out air-
conditioners and fans~and the work culture 
ofthe people of Bangalore Karnataka. If the 
plant has come to Bangalore it is for these 
reasons and not that Mr. Jaffer Sarief has 
taken it away to Bangalore. And it is not just 
catering to the needs of Karnataka It caters 
to the needs of the entire Railways. 

Similar is the Bangalore-Guntakal line. 
After 20 kilometres, it. goes out of 
Karnataka and runs into Andhra Pradesh. 
That has not been taken to Karnataka at all. 
People sitting far away from Karnataka are 
feeling that the Minister has taken 
everything to Karnataka. Only 20 
kilometres of the Bangalore-Guntakal line 
is in Karnataka. The other part of it is in 
Andhra. 

SHRI N. E. BALARAM: In terms of 
the total mileage, one-sixth of the Eighth 
Five-Year Plan is in Karnataka. Is it not a 
fact? 

SHRI H. HANUMANTHAPPA: Yes. I 
know. It cannot be that even one-fourth of 
it is in Kerala because it has already got 
broad gauge and we cannot convert broad 
gauge into broader   gauge. (Interruptions). 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Please do not 
interrupt him like   this. 

SHRI C.K. JAFFER SHARIEF : 
Let there be no confusion in this respect. 
The conversion is based on routes and not 
on States. (Inter-ruprions) 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): This is not fair. 
You should not interrupt while the Minister 
is speaking. 

SHRI H. HANUMANTHAPPA: 
Whether ii is Karnataka or Rajasthan it is 
the metre gauge that is being converted 
into broad gauge and not Karnataka 
Express into Kerala Express. Wherever 
there is metre gauge, that is being 
converted into broad triuge. But if there is 
broad a gauge, that is not beding converted 
into broader gauge. Unfortunately 
Karnataka has metre gauge and that is 
being converted into broad gauge. Why 
should they grudge it? (Interruptions) 

SHRI N.E. BALARAM: I am no t 
grudgng it. Iam happy. But a fact is a fact. 
One-sixth of the 8th Plan was allotted to 
Karnataka. That is a fact. (Interruptuns) 
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SHRI H. HANUMANTHAPPA : 
We should speak as Indian. Wherever there 
is metre gauge, that has to be converted, 
whether tt is in Rajasthan, whether it is in 
Orissa or whe-her it is in Karnataka, it 
hardly matters. That should be the spirit. It 
is conversion of metre gauge into broad 
guage and not conversion of Karnataka   
into K?ra'a. (Interruptions) 

THE VICE-CHAIRMAN MISS 
SAROJ KHAPARDE): Sarala Ji, don't   
interrupt.  (Interruptions) 

SHRI H. HANUMANTHAPPA: 
My friends should know that even in the 
case of Karnataka Express, we had to wage 
a strong.fighl and then we got it. Bit it 
covers only two districts in Karnataka, that 
is, Gul-barga and Raichur. Th'io it goes 
through  Andhra and  Maharashtra. 

So, the people of Karnataka have been 
denied all these benefits. I request the 
Minister to make it Karnataka Express only. 
Take it to the heartland after converting the 
metre gauge into broad gauge. Let the 
Karnataka people realy feel that it is 
Karnataka Express. At the moment, it is 
Karnataka Express in name but it covers 
only two districts in Karnataka and then 
passes through Andhra Pradesh, Tamil 
Nadu and Maharashtra. These are the facts. 

THE VICE CHAIRMAN (MISS 
SAROJ KHAPARDE) : Mr Ha-
numanthappa, you have already exceeded 
your time. 

SHRI  H. HANUMANTHAPPA: 
Madam, I am concluding. 

SHRI MD. SALIM: You retrain 
yourself while accusing Maharashtra. 

SHRI H. HANUMANTHAPPA: 
No, no. The State of Maharashtra is very 
courteous. For this conversion business, 
we have two work-shops-one in Hooghly 
and one in Mysore. 

Wo. 2.Bill & No. 3    352 Bill 
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They have been neglected. I want the 
Minister to upgrade these workshops and 
the Minister should see to it that after the 
conversion of the metre gauge into broad 
gauge is over, the workers have full work 
and for that purpose, these workshops 
should be upgraded. Finally I request the 
Minister to do something for the Wagon 
Building Workshop at Chitradurga. 
Although the Railway have conducted a 
survey, they have not yet proceeded further 
in this direction. The Railways had made 
up their mind to set up the Wagon Building 
Workshop at Chitradurga and for this 
purpose, they had conducted a survey also. 
But nothing happened beyond that. I 
request the Minister to call for the file and 
see what can be done for the Wagon bill-
ding Workshop at Chitradurga. With these 
words, I compliment the minister. Thank 
you. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE) : Mr. J. S. Raju. Mr. 
Raju, your party has only 16 minutes. If 
you are the only speaker, then you can take 
all the time. But if there are more speakers, 
then you will have to adjust accordingly. 

*SHRI J, S. RAJU (Tamil Nadu): 
Madam, Vice-Chairperson, many Hon'ble 
Members who preceded me presented their 
views on the Railways Budget for the year 
1994-95. The Hon.ble Member from 
Karnataka, Shri Hanuman Thappa, as 
usual, had lot of encomiums for the Hn'ble 
Railway Minister. 

He went a step further and said that 
even Mr. Gurudas Das Gupta and also 
many more Hon.ble Members had lots of 
praise for the Budget presented by the 
Railway Minister. The Hon.ble Member 
also said that the Railway Minister has 
mesmerised one and all. f would like to say 
that, not all the Members would fall prey to 
his mesmerism. At least we from 
Tamilnadu.  including my AIADMK 

*English transition of the original 
speach delivered in Tamil. 
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freinds sitting here, would not be 
influenced by such mesmerism because... 

SHRI V. NARAYANA SAMY 
(Pondicherry): You also came to power 
through cinema only. 

SHRI S. MADHAVAN (Tamil-Nadu) 
: Mr. Narayanasamy, Cinema is right 
behind you. Have a look! 

SHRI J.S. RAJU: Cinema has comt 
here second time. (Intrriiptions) 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Mr. Narayanasamy 
dont interrupt him. 

SHRI J. S. RAJU: I only wanted to say 
that the Minister has done nothing 
substantial for Tamilnadu to mesmerise us. 

Madam, this Budget is yet another 
ritual stic exercise of presenting the 
revenue, expenditure and deficit of the 
Ralways. I don't find anything in the Budget 
to stir up the common man. Because there is 
nothing in this Budget to show that the 
Government have taken note of the 
problems of the commuters. To top it all, 
the Budget puts the common man to more 
difficulties. While the hike in higher class 
rail fare is 6%. the hike in second class fare 
is 9%. The rich people have to pay only 6% 
hike,\ but the poor have to pay 9% through 
their nose. I would like to ask, is it the 
Budget of a welfare Government? 

In India there are some 800 Railway 
stations without drinking water facilities 
and there are 700 stations without proper 
sanitation, lavatory facilities. Under these 
circumstances allocation for passenger 
amenities, has been reduced from 63 crores 
to 60 crores. The fares have been increased 
but amenities have been reduced. It is very 
unfair and I want the Minister to explain 
this paradox. I have gone through the 
debates that took, place in the Lok Sabha on 
this very  Railway  Budget.   I  have  also 

heard the speeches of the Hon'ble Members 
on the Budget here. Every one had some 
complaint. Even Shri Hanumanthappaj who 
had lots of accolades in the begining of his 
speech went on to make a number of 
complaints later. He said certain schemes in 
his own region in Karnataka have been 
pending for over 100 years. 

Madam, we from Tamilnadu have 
innumerable complaints to make. 

SHRI MD. SALIM: Madam, the Hindi 
translation available in Channel-2 is not 
audible. There is some problem. 

SHRI H. HANUMANTHAPPA: Just 
one minute, Mr. Raju, Last time also this 
question came up, Madam. Actually the 
speeches in vernacular are translated first 
into Hindi and then into English. So, there 
are certain inaccuracies. If you listen to 
both Hindi and English you will find that 
there are inaccuracies and a lot of things are 
left out. So, there could be arrangements for 
simultaneous translation. If I am speaking 
in vernacular it should be translated 
simultaneously into Hindi and English. 
While translating first into Hindi and then 
into English a lot of things are left out and 
the actual final translation will not be 
accurate. I request you, Madam Vice-
Chairman, to take rote of this. There should 
be proper translation. 

SHRI V.   NARAYANASAMY : 
Madam, the thrust of the speech made by 
the Member is actually lost; the translation 
is not  accurate. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Mr. Hanu-
manthappa and Mr. Narayanasamy, you 
have brought the point to my notice. I will 
look into the   matter. 

SHRI J. S. RAJU: I think English 
interpretation is alright. But I don't know 
Hindi, so I can't say anything about that. 
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Madam, only two schemes are 
underway in Tamilnadu. One is gauge 
conversion between Tamba-ram and 
Madras Beach and the other is the Mass 
Rapid Transit System in Madras. I would 
like to bring to the notice of this august 
House as to how slow these schemes have 
been moving. The Metro railway scheme 
known as MRTS was formulated in 1983-
84 and was launched in 1985. At that time 
the estimated cost of the project was Rs. 86 
crores. But the Budget allocation was never 
more than one or two crores rupees a year. 
So the work has been going on in turtle-
space. Many English dailies including The 
Hindu have raised doubts about the 
completion of the scheme in the near future. 
We are in 1994 now. Yet the completion of 
the project remains a distant dream. It is 
said that the scheme would be completed in 
June this year. June is fast approaching but 
there is no sight of metro rail in Madras. 

Madam, originally this MRTS scheme 
was intended to be introduced between 
Thiruvotriyur and Thiruvaumiyur. However, 
later the scheme was truncated and the dis-
tance was cut short resulting in the present 
scheme providing metro rail between Madras 
Beach and Luz, a distance of just 8.5 kms. 
So, MMDA made a request later to extend 
the scheme upto Taramani, another 8.5 km. 
from Luz. But the Railways did not pay any 
heel Now I request the Railway Minister on 
behalf of the people of Madras to extend the 
MRTS scheme upto Taramani and complete 
it at the earliest. 

There is a long pending demand for 
introduction of a train from Madurai to 
Kerala. Shri Hanu-manthappa spoke of a 
scheme pending for the last 100 years. This is 
a scheme that has been pending for the last 
30 years. Now there is a train running from 
Madurai to Bodi. The demand is to extend it   
upto   Kallikottai.   The    Western 

ghats are on the way. So, that will have to 
be drilled or blown off to lay rail tracks. 
This is the only problem. Therefore this 
scheme should be taken up. (time bell) 

Madam, I have 16 minutes with me. 
There were lots of interruptions as well. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): As I told 
you, your party has only 15 minutes. 
If there is no other speaker from 
your party _____ 

SHRI J. S. RAJU: There is no other 
speaker, madam. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Then go ahead. 

SHRI J. S. RAJU: Madam, The 
Railway officials say that the train running 
between Madurai and Bodi is also incurring 
loss. Their plan is to stop this train also. I 
request the Hon'ble Minister to consider the 
demand and extend it from Bodi to 
Kallikottai. This will bring good revenues 
besides being useful to the commuters of 
the region. 

Once we said 'North flourishes but 
South Perishes'. We have waited all these 
years thinking that the situation might 
change. But it is no different even today. 
We are given step-motherly treatment to 
this day. Even a few schemes announced 
for Tamilnadu have taken long years to be 
completed. For example, Karur—
Dindukal—Madurai broad gauge scheme 
was launched in 1972 and was completed 
in 1993 only. It took full 21 years. Trichy—
Villupuram gauge conversion work is also 
going on, but in snail-space. There is 
another scheme between Salem and Karur 
via Nama-kkal.... 

SHRI C. K. JAFFER SHARIEF: 
During whose time Karur Dinduka line was 
laid ? 
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SHRI J. S. RAJU: It is all in your 
time. You are in power now. 

Necessary study and inspection have 
been done for laying broad gauge line from 
Salem to Karur via Namakkal. But scheme 
has not yet been announced. (Interruptions) 

Madam, the estimated cost of the 
scheme was 61.99 crores in 1987. Now it 
could be a little more. This scheme is 
estimated to earn a revenue of 19.47% 
annually. Under the,rules of the Railways, if 
a scheme is likely to earn even 14% 
revenue, it is said to be a viable scheme. 
Therefore, there is no reason why this 
scheme should not be undertaken. It will 
connect Trivandrum with salem via 
Madurai, a distance of 750 kms. From 
Salem and Na-makkal about 500 waggon 
loads of goods could be sent. Your own 
officials say that this scheme is being 
neglected for political reasons. The Hindu, a 
national daily, has reported that even 
Tamilnadu Government has not impressed 
upon the Centre the need to undertake and 
complete this scheme. I don't intend to 
politicise it. This is what the news paper had 
to say. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Mr. Raju, the time 
given to your party is really over. So, I just 
would like to 
know.... 

SHRI J. S. RAJU: Few more minutes, 
Madam. The Budget proposals show that 
doubling of lines shall be taken up on four 
routes. But there is no proposal of doubling 
of lines in Tamilnadu. In Perambur near 
Madras, there is an Integral Coach factory 
which has been manu-facturing excellent 
coaches for the last 40 years. It has been 
manufacturing high quality coaches that 
have earned a name in the global market. 
This ICF has been manufacturing over 1150 
coach.:s a year. Now the order as been 
reduced to just 750 coaches. Even in alloca-
tion of funds there is step-motherly 

treatment. For Kapurthala Coach Factory 
Rs. 16 crores have been sanctioned and for 
the Wheel and axle plant, Bangalore Rs. 15 
crores have been sanctioned. But the ICF 
Madras has been sanctioned a poor 1 crore 
rupee. This ICF has orders to the tune of Rs. 
10 crores from Vietnam. There are orders 
from Bangladesh also. 

Madam, the unigauge conversion scheme 
is a welcome one. There is no doubt about it. 
But there is not enough budget provision for 
this. Then, I don't know how this is going to 
be completed. I know no one can equal us in 
borrowing mone y. I only want to know 
where is the fund ? The Railways always run 
short of funds. I have a suggestion to make. 
The Railways have lot of properties like 
lands and buildings. In Madras, there is a 
booking office of the Railways near L.I.C. 
office wheh remains locked. There is a 
another huge building near Madras Central 
which is unused. Such buildings could be 
given on rent or lease to earn some revenue. 

Madam, I will make just two points and 

sit down. 

In Malaysia, in Singapore and in many 
other Asian countries, trains are running on 
time. I am not talking of Europe. If trains 
could be run on time in these countries, 
what is the problem in India. I want the 
Hon'ble Minister to investigate and find the 
reasons to rectify it. The season ticket rates 
have been hiked. Over 30 lakh vendors earn 
their livelihood through selling their goods 
in the trains. Now they will find it difficult 
to pay for their season ticket. I request the 
Hon'ble Minister to take a sympathetic view 
on them. In Delhi-Calcutta Rajdhani 
Express, food is served free of cost. But in 
Delhi-Madras Rajdhani Express one has to 
pay for the food. Those who travel in a/c 
coaches are 
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provided bed-rolls. But in other class of 
travels it is not provided. I think all the 
passengers could be provided this facility. 

Madam, last point. In some 
organisations, even employees of 
unrecognised unions can take up their 
grievances with the management. But in 
Railways, such facility is not there. The 
Minister should consider this aspect as well. 
I am sure the Hon'ble Minister will look 
into the points raised by me. Thank you. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Thank you, Mr. 
Raju. Now, Mr. David Ledger— not 
present. Mr. John F. Fernan-des. 

SHRI JOHN F. FERNANDES (Goa) : 
Madam, we have only five minutes. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE) : Pardon me. 

SHRI JOHN F. FERNANDES : 
Madam,    we    have    five    minutes' time. 

THE VICE-CHAIRMAN (MISS 
SAROJ KFIAPARDE) : I just would like 
,to take the sense of the House. If you are 
prepared to speak.... (interruptions).... 

SHRI JOHN F. FERNANDES : I will 
complete my speech within five minutes, 
Madam. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): That is why I 
would like to know whether you would like 
to start... .(interruptions) .... 

SHRI JAGESH DESAI (Maharashtra) 
: I think the House should continue. 

SHRI JOHN F. FERNANDES : 
Madam, enough has been said on this 
topic. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): I want to know the 
sense of the House whether we should 
continue or adjourn for lunch. 

SHRI JOHN F. FERNANDES : I will 
not take more than five minutes. I would 
like to support the Railway Budget not 
because I am sitting on the treasury 
benches. There was no option before the 
Railway Minister because the Indian 
Railways.... (interruptions).... 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): That means, we are 
continuing the House and are not 
adjourning for lunch ! You speak till 1.30 
p.m. Then we will adjourn the House for 
lunch. Would you like to speak now, 
because at 1.30 p.m. we will adjourn the 
House ? 

SHRI JOHN F. FERNANDES : 
Madam, as I was mentioning, I rise to 
support the Railway Budget not because I 
am sitting on the treasury benches but 
because there was no option before the 
Government. The Indian Railways is a giant 
organisation in our country which is totally 
run on the budgetary support, Because of 
the heavy deficit Budget, he Railway 
Minister has to option but to tax the pas-
stngers and :he people who send goods. We 
have seen that our railways arc run like a 
typical Government department because it is 
fully owned by the Government. We have a 
bloated staff of 16,54.000. The annual wage 
bills is Rs. 5,761 crores. To add fo all this, 
there is inefficiency, poor management and 
cost overruns of the projects. So, the 
Govcrment has no optiorn but to go to the 
passengers and tax them. The Railway 
Minister did tax the passengers and the 
people who send goods. 

We are aware that the hike in the fares 
has always led to a negative growth. We are 
preventing the peo- 
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pie from travelling by railways  because   in   
every   Budget   there   is escalation   in   the   
passenger  fares. As a result, the passengers 
are shifting to road transport. This is evident 
from the figures which I   will give. From the 
figures, in  1950-51, railways   were   used   
by   89%   of  the passengers  for  travel  and  
carriage of goods. By  1986-87, it had dec-
lined   to   52%   of the   passengers. There   
is   a   near   50%   reduction. By 1990-91. it 
was as ,now as 46% of   the   passengers.   
These   figures go  to  prove that the  people 
are shying   away   from   travelling    by 
railways.   Thus,   we    are    putting a heavy 
pressure on the petroleum products,   creating   
congestion   and causing   accidents   on   our  
limited road network. 1 don't feel that the 
Minister's Budget proposals are very 
pragmatic because the very purpose of the 
introduction of the railways in   this   country   
to   serve   people', to have a free and better 
access and movement  and  to  have  a  
proper distribution  system,   has   been   de-
feated. 

SHRI C. K. JAFFER SHARIEF: Mr. 
Fernandes, can you speak into the mike ? 

SHRI JOHN F. FERNANDES : Yes, 
Sir. I think the very purpose of the 
introduction of the railways is defeated and 
this organisation is being run only to make 
profits by taxing the passengers heavily 
because the Government is not going to 
extend the budgetary support any longer. 
There have been heavy cost overruns and 
the best example is the metro railway 
project in Calcutta. This project was started 
in 1972-73 and the total cost was supposed 
to be Rs. 130 crores for commissioning of 
an underground track of 16.45 kilometres 
by 1980. And now we see that, 20 years 
later, they have spent Rs. 1,100 crores to 
execute a work of 9.8 kilometres only, 
which is almost half, and the total cost will 
be Rs. 1,600 crores. And that will be 
completed  by   1995.   And 

the   escalation   is   almost   ten-fold. I   
don't   think   there   will   be  any magic  
wand  with  the  Government or with the 
Railway Minister. The only   way  for  us   is   
to   have   the private sector also to cooperate 
with this infrastructure. Madam, we have 
seen privatisation in many fields in our 
country for the last two years. We have seen 
the operation of  air taxis in the country. The 
monopoly of the Indian Airlines is no longer 
there.   We   have   again   seen   the national 
highways. We have privatised the national 
highways. We have free ways. I think, it   
will be appropriate for the Railway Minister 
to think in those terms and see that some 
tracks are open to the private operators   so   
that   this   monopoly institution  is  not  
there.   Wherever there is a monopoly,  there 
is no proper   service,   and   there   is   an 
element of blackmailing and extortion 
because they tend to demand more and more 
without giving any benefit because there is 
no competition. I   hope the Government will 
give a thought to   it and see that some 
innovative ideas are thought of and 
implemented to see that this organisation,   
with  its vast  infras-structure, is properly 
maintained and properly run for the benefit 
of our people.   Madam,  as  I  mentioned, a 
wild giant is a giant mismanaged because   to   
run   any   organisation efficiently, we 
cannot run   it as a Government Department. 
Therefore, Madam, I suggest that the 
Minister should think of some other manage-
ment scheme because the Railways can run 
as a private sector unit also. You go to 
foreign countries. You have the railways 
running on  the dot, and they are better 
managed. I feel that we have to give a 
thought to it. We have to modernise this. 

SHRI JAGESH DESAI:  What is the 
fare there ? 

SHRI JOHN F. FERNANDES: I don't 
think people will mind to pay 
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a litle more if they have the best service 
Madam, I was giving the example of private 
air taxis. And you compare our Indian Air 
lines and the private air taxis. Yesterday, 
Madam, when I went to buy a ticket, a J-
Class ticket which was costing me Rs. 4,500 
of Indian Airlines was costing Rs. 5,700 Air 
Taxi. There is a better service. Passengers 
would like to travel with a better service by 
paying a little more rather than paying less 
and having a totally shabby service. So, I 
don't agree on that point, Madam. 

Madam, as I was mentioning, we have    
computerised    our    ticketing system. But 
we  do not have a fool-proof system because 
we  have  now bogus computerisation. You 
have the dummy-seats' reservation. When 
you go to any station, you see the   touts 
coming and asking you whether you want a 
ticket. And that is in spite of computerisation. 
So,   Madam,   our system is a total failure. I 
think, this is the right word to be used here 
and not for the bank scam. This is a system 
failure. If you go to a   railway station., you 
will see everyone there but passangers 
because the platforms of the Indian Railways 
have access to anyone but the passengers. 
This is not so in other countries. So, I would 
suggest that they should start a scheme or a 
system where you punch    the ticket at the 
gate, and the gate opens for you and then you 
go inside. Now, you can travel ticketless, and 
when a ticket-examiner catches you, 
naturally there is some illegal business   
which goes on and you have to bribe   the 
ticket-examiner or whoever it is.   So, that is 
one source of pilferage of the resources of the 
Railways. Of course, there are other ways 
also. I fe;l that we should have this foolproof 
system. Madam, now a passenger can jump 
out of the train at any place. In case you 
travel without a ticket, naturally the doors are 
wide open. But   this is not so in other 
countries, even in the smallest countries.I am 
not quiting the Western countries or the 
developed countries. Why should the doors 
not be closed automatically? You go  to 
Bombay, to the suburban railways. 

The same thing happens. We have more 
passengers on the train than in the train 
because  of ticketless travelling. So, wiry 
should we not take this safeguard to        
that   the national exchequer is not duped of 
crores a crores of rupees? I hope, the hon. 
Minister will take   this safeguard to see that 
the system is made foolproof, that no one is 
allowed to cheat   the system because it is a   
Government system.   And it is claimsd that 
the Government system   is everybody's 
property and also it is nobody's property.   
Everyone   has the access to misuse it. I feel 
that if   we do not treat the    Railways  as  
any other Government   Department and it 
is used as   a commercial Department, then,    
I think, it can be properly managed and 
properly run.  From the safety point of view,   
I have already mentioned about the doors, 
etc.   The trains are open to all anti-social 
activities. We know of terrorist activities in 
operation on board the trains. There are 
robberies committed in the trains about 
which we read quite often. I don't think   
there is proper safety provided in the trains. 

About the speed of the trains, our trains 
do not run at a speed of more than 160 
kilometers per hour whereas in the 
developed countries, they ran at a spssd of 
250 kilometers per hour. This is possible 
here also provided we clear our tracks of the 
slum settlements and habitat. The moment 
you have a railway track, slum settlements 
come up on either side of the railway track. 
The same is the case with our National 
Highways. Why should we not have a 
system whereby a certain amount of land on 
both sides is frozen for construction? The 
same thing should happen to our National 
Highways. Our highways are congested 
with slum dwellers and then we construct a 
by-pass. The problem is further 
compounded and then we have a by-pass to 
the by-pass. There is no solution to the 
problem. The only solution is, as I have 
suggested, at least 100 metres of land on 
either side of the National Highway should 
be frozen for construction and no 



 

habitat or slum activities should be allowed 
in that area. If we apply this solution to the 
railways, it will be possible for our trains to 
pick up speed. (Time bell rings) Do I con-
tinue after lunch break? 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): There is no lunch   
break today. 

SHRI JOHN F. FERNANDES: I think 
we have a lot of time left for my party. 

The hon. Minister came with innovative 
ideas of broad-gauging the meter gauge. I 
think priority should be accorded to it. In 
Goa, we also have the Marmagao Port Trust 
connecting the mainland, the hinterland of 
our State by a meter gauge. This Murmagao 
Port Trust is making a lot of profit. The 
other day I raised it in the House that if there 
is paucity of funds with the Railway 
Ministry, why should not the Marmagao 
Port Trust collaborate with the Railway 
Ministry to see that these tracks are 
expanded and converted into broad gauge 
because the ports can survive by container 
exports and if we have the present meter-
gauge line converted into broad gauge, 
exports will be much easier? I hope the hon. 
Minister will give thought to it and see that 
wherever we have national projects like the 
port trusts, international airports etc., broad-
gauging is given top priority. In Goa, we 
have a problem because we have a tunnel at 
Castle Rock. To enlarge this tunnel will be a 
problem and I think we can use the same 
technology that we are using for Konkan 
Railway. This work can be given top 
priority. 

Coming to the controversial Konkan 
Railway Corporation in Goa, the 
Controversy is natural because the people 
of Goa feel that diversion of Konkan 
Railway from the hinterland to coastal area 
has been done by certain vested interests 
which belong to a mining lobby because the 
track was supposed to pass through the 
mining belt area and it was diverted to the 
coastal area be- 

cause they wanted to help the bridge 
contractors, AFCON who had constructed a 
bridge at Bombay. Before alignment was 
done, AFCON was sent to Goa to see to the 
testing of the soil. This matter came up 
before the Oza Commission. They have filed 
an affidavit and we have the proof to show 
that before alignment was done in Goa, they 
identified the bridges. Some officials had a 
vested interest. The other day, I raised the 
controversy with regard to three bridges in 
Goa. They have reduced the height of the 
bridges from 13.5 metres to 12 metres to 
save an amount of Rs. 25 crores. Rivers in 
Goa are used for export of mineral ores and 
to save an amount of Rs. 25 crores, we are 
going to lose an amount of Rs. 1 crore per 
day on mining industry. Is it wise? The 
Railway Ministry is unable to mop up 
resources. It is a straight case where the 
project has boomeran-ged on the mining 
industry because they have diverted the line 
to the coastal area and new the Konkan 
Railway Corporation is paying them in the 
same coin. 

The hon. Minister should give a thought 
to it and see that this defect is removed. The 
height of the railway bridges on the two 
main rivers should be maintained at 13.5 
metres. Madam, we have the Oza 
Commissions report. The hon. Minister has 
written to me that the implications of the 
report of the Oza Commission would 
amount to Rs. 18 crores only. But why has 
not the hon. Minister made the report 
public? This report had already been laid on 
the Table of the Goa Assembly. It is being 
hidden from this Parliament. I do not know 
why,. There are many 'do 's' and 'dont's' in 
the report of the Oza Commission. The 
report says that the Konkan Railway 
Corporation may do this, may do that, etc. 
This 'may' would cost about Rs. 360 crores. 
(Time-bell rings) The Oza Commission has 
also agreed with the environmentalists... 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): You will have to 
wind   up, Mr. Fernandes. 
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SHRI JOHN F. FERN4NDES: I hope 
the hon.. Minister would make the report of 
the Oza Commission public. Madam, I have 
much more to say, but as I have run out of 
my time, I conclude. 1 hope the hon. 
Minister would consider the points made by 
me. With these words, I support the Budget. 
Thank you. 

THE VICE-CHAIRMAN (MISS 
SAROJ KHAPARDE): Shri Jalalu-din 
Ansari. Not here. Shri Surinder Kumar 
Singla. Not here. Shri Suresh Pachouri.   
Not here. Shri Madhavan. 

SHRI S. MADHAVAN: Madam Vice-
Chairman, first of all, I would like to point 
out that the freight traget set by the 
Railways has been reduced. The passanger 
traffic has also declined, by 60 million in 
the last six months. But the earnings have 
increased by Rs. 221.85 crores because of 
the hike in the passenger fares. 

The importance of the Railways is being 
reduced in the movement of goods. For 
example, in Tamil Nadu, the lorry traffic is 
increasing. A lot of goods are moved only 
by lorry. They feel that the Railways are not 
providing enough facilities for the 
movement of goods. 

[The Vice-Chairman (Shri   MD. 
Salim) In the Chair] 

Sir, I welcome the steps taken by the 
Government to increase the train facilities in 
the country. There are demands for new 
railway lines, new trains, extension of the 
existing services more goods trains to 
facilitate the movement of goods and 
running of special tourist trains. These are 
the demands. But ad hoc decisions to extend 
these facilities, according to the pressures, 
pulls, changing of priorities, according to 
the wishes of power-brokers and power-
mongers, would not be good for the 
country's progress. 

India has got a good railway network. Proper 
planning and execution would bring great 
sucess to the county's railway system. But 
unforuna- 

tely, planning and proper execution are 
lacking. The needs of the various regions 
have to be studied. A long-term plan to 
serve the various regions of the country 
must be prepared. The execution must 
follow only according to that long-term 
plan. When one Rajdhani Express is 
announced, immediately, there is an 
agitation in some other region. The demand 
is yielded to. Another Rajdhani Express is 
started to pacify those people. I find more 
politics than real planning and execution, 
according to the needs of the various 
regions. 

Take, for example, Tamil Nadu. From 
the days of Independence, we have been 
talking of broad gauge conversion in regard 
to certain, particular, areas; i. e. Karur-
Madurai and Tuticorin-Kanyakumari. I 
have never heard of any other project for 
Tamil Nadu being talked about. A project 
of recent origin is the Mass Rapid Transport 
System for Madras City. 

Sir, the  hon. Minister announced the 
introduction of 12 new trains in the Budget. 
None in Tamil Nadu. He   also   announced   
extension   of services   on   10   routes.   
None   in Tamil   Nedu   State.   The   
Minister announced taking up   of new line 
sections  for  204  kms.   Four  new lines   
have   been   mentioned—none in Tamil 
Nadu. The Government has announced 
gauge    conversions. Twelve sections have 
been completed and six sections are to be 
completed during the current year. None of 
these  18  sections  is  in Tamil Nadu   State.   
He   has   announced five new sections for  
gauge conversion—not one in Tamil Nadu. 
He has announced six broad gauge 
conversions   to   be   completed   in the 
current year—one is in Tamil Nadu.  That  is  
the  old  theme  of Karur—Madras—Madura 
i—Tutico-rin. That is the old  theme from 
the   days   of   Independence.   That is the 
only one project he has announced.   It   has   
been   there   for the past so many years.   
We have been demanding it but the imple- 



 

mentation is slow. He further an-nounced 
six broad gauge conversions for 1994-95— 
none in Tamil Nadu. New work of doubling 
of a track of 250 kilometres has be en 
announced by the Minister for 1994-95. 
Four works are mentioned, but there is 
nothing in Tamil Nadu. Even, strvey is not 
there in Tamil Nadu. Under survey for new 
lines propose, for 1994-95, 11 new lines 
have been announced. Under this, 1 found 
at least two names from Tamil Nadu, both 
connecting Karnataka. They are only short 
routes in Tumil Nadu. 

I don't find fault with the Minister.   He is  
very nice-   He  speaks Tamil,   he   is   
attached   to   Tamil Nadu. But nothing has 
been, given to Tamil Nadu. What is the rea-
son ? My point is—I want to highlight  this 
point-a  long-term  plan is lacking. Publcly 
you   must   announce what the needs of the 
iregion are  and   what   you  are  going  to 
give in the Five-Year Plan. Don't yield to 
pulls and pressures. This is a drawback in 
your plan. The Minister must say what  the  
programmes for Tamil Nadu  in the next 
Five-Year Plan are and what he. is going to 
give  us  in the Five-Year Plan. That must  be 
assure d to   us.   Another   example   is   the 
MRT system in Tamil Nedu. My friend has 
detailed the implementation. A line of 8-55 
kilometres is being executed   for   the   past   
10 years. When I was a Minister in Tamil 
Nadu, I heard about ; it,   It is progressing 
slowly. Up to 1993, only Rs.  88-22  crores  
have been spent  on it.   Rs.   19  crores  were 
allotted in 1993-94, but I do not know how 
much of it has   been spent. The entire 
project is expected to  be completed  by the   
end  of 1994-95, but subject to availability 
offends. This rider has been included in the 
statement of the Minister. The latest estimate 
of the   cost of this project is Rs.  187-17  
crores. How much is going to be  provided 
for this year and   how   much is going to be 
spent in this   year ? 

1 don't know what will happen to this 
project. My point is,ithere is a Jot of delay 
in plaoniagiaad execution. If a line of 8.55 -
kilometres takes 10 years, you can imagine 
whit kind of escalation in costs will be there 
in implement-ing this project. This is a mere 
waste of the country's resources. Why this 
delay ? What are: the difficulties ? Why are 
you cseaping from allotting the necessary 
funds for implementing it ? I am not at all 
'able to find the reasons in the Annual 
Report given by the Government. 

Another exemple is the Integral Coach 
Factory at Madras, a prestigious public 
sector unit which was started after 
Independence. It was started in the old 
times, and it is an internationally reputed 
production unit. We are proud of 
manufacturing coaches there and supplying 
them to various countries in the world. But 
what is a happening now ? Its capacity 
utilization, is slowly coming down. In 
1992-93 it was 1,023 coaches; in 1993-94 it 
was 1,035 coaches. What is the target for  
1994-95 ? It has come 

down to 775 coaches. What does the 
Government say ? What is a. reason ? 

They say it is because Tamil Nadu is 
being ruled by a party Which is in 
Opposition in Parliament. Ours is not an 
Opposition party. We fought-the elections 
aiong with Congress. We voted for Confess. 
We  gave 24 Members to Congress. We will 
support Congress. But, even that does not 
bring good for Tamil Nadu. What does the 
Government say ? There is a statement of 
the Minister to the effect that the 
Government is considering using this spare 
capaeity of the Madras Coach Factory, to 
manufacture containers, overhead 
equipment and bus bodies Our prestigious 
Railway Coach Factory maturated by a goat 
leader oof the Congress Party,who msitufog 
this country those days, is going 
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to be changed into a bus-body building 
factory. I must tell the Minister that in 
Tamil Nadu we have got many more bus-
body building factories. Don't convert this 
prestigious Coach Factory into a body-
building factory for bus-owners. 

Another unnecessary controversy is 
about the orders on shifting the Madras 
Coach Factory to Kapurthala in Punjab. 
MPs from both the States have expressed 
their anxiety and fears on this issue. The 
truth is that there is spare capacity in both 
the Coach Factories. So, the difficulty is in 
planning. Both the States are fighting. I 
have no objection to extension of more 
facilities to Punjab, but taking away the 
facilities available in Madras is a serious 
thing, and the Government must   not  yield   
to   that   pressure. 

There is no new coach in our railways. 
Everyone was praising the Railway Ministry 
and the Minister. I think there must be some 
reason. I started travelling in first class in 
1992 when I became a MLA. Now also, as 
an MP, I am travelling in first class. I find 
no improvement at all. I am travelling even 
now in the same old coaches, rotten coaches. 
As spare capacity is not being utilised in our 
Coach Factory, we are not able  to introduce 
new coaches on our line. There is some lax 
in the piamung and execution. I feel that if 
things of this kind will go on in the public 
sector, it will ultimate'y result in closure of 
our prestigious pubic sector units due to new 
globalised liberalised and irreversible new 
economic policies. If this policy is going to 
be continued, our prestigious public sector 
units will have to be closed. I only request 
the hon. Minister and the Government to 
give more attention to our public sector 
units. If you are not able to get more orders 
for export, at least you must have more 
plans to increase the supply of new coaches 
to meet our internal needs. I find that our 
Railway Construction Wing is doing well. 
They- have, got more orders from 

various countries. They show profits. But, 
the progress of the execution of the railway 
works inside the country is not much. 

One more thing 1 want to tell you, is 
about reservation and cancellation. I think , 
the Government must review the policy of 
reservation and cancellation. I am not able 
to follow what the rule is even for MPs. The 
Rajya Sabha rule says that MPs are entitled 
to one coupe in the first class. I think, this is 
the word that has been used. But, in reality, 
we are not able to get a coupe at all. A lot of 
changes are being done at the lower level. I 
think, there must be some reason. We must 
fix the priority in a proper way. That is the 
difficulty, I think. I must tell the Minister 
that at least for MPs, if they make 
reservation ten days or fifteen days before or 
at least a week before, you must ensure the 
reservation for them. But, they say, it is 
under consideration. At the last minute there 
are changes. I myself find some difficulty. It 
depends upon the officers who are executing 
and implementing these orders. There is 
some difficulty. I have myself experienced 
it. There was an old man at the Trichi 
Railway Station. He was good enough to 
provide it every time. But now there is a 
young man. Whenever I go there, I find a 
change. There are changes even in the 
trains. I have to wait for so many hours 
there. He says that there is no coupe 
available. When I ask him about the rules 
and whether MPs have got preference to a 
VIP having a status higher than that of MPs, 
Minister, Central or State, he says, "No." 

I asked him, "Why are you refusing it to 
MPs?" He replied, "Sir, I have nothing to do 
with it. I am the Station Superintendent. 
Somebody else in the Commercial Wing is 
doing this." This is the reply I got. I do not 
know the reason. There must be some rea-
son. My request is this. Only trains are 
available to MPs. The State Ministers and the 
Central Ministers have got more facilities. 
They can switch over to planes. They can 
switch over   to 
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cars. They can change the time. They have 
rest houses to stay in them. Government 
must guarantee reservations for MPs one 
week before. At least you must change the 
rules. If the Rajya Sabha rules are being 
violated by local officers, where should we 
go ? I think, there is some difficulty in 
devising the priority by the lower officers, 
and the priorities are fighting against each 
other. That is why this difficulty Comes in. 
I should like the indulgence of the Minister 
to help MPs with guidance for future. 

Thank   you. 

SHRI J. S.  RAJU: Sir, ...................... 

THE VICE-CHAIRMAN (SHRI MD. 
SALIM): You have spoken already. 

SHRI J. Sr RAJU: I was not given a 
coupe two months back at Madras because 
of a Minister, but I don't want to make it an 
issue. 

 

 



375    The Appropriation        ' [RAJYA SABHA] No. 2.Bill & No. 3    376 
(Railimys) Bill 1984. 

 



377    The Appropriation [4 MAY 1994] No. 2 Bill & Wo, 3    37S 
(Railways) Bill 1984. 

 



379    The Appropriation [RAJYA SABHA] No. 2.Bill & Wo. 3    380 
(Railways) Bill 1994. 

 



381      The Appropriation [4 MAY 1994] No. 2 Bill & No. 3     382 
(Railways) Bill 1994. 

 



383    The Appropriation [RAJYA'SABHA] No:2.Bill &No.. 3    384 
(Railways) Bill 1994s 

 



385     The Appropriation [4 MAY 1994] No. 2 Bill & No. 3    386 
(Railways) Bill 1994 

 



387     The Appropriation [RAJYA SABHA] No. 2.Bill & No. 3    388 
(Railways) Bill 1994. 

 



389     The Appropriation [4 MAY 1994] No. 2 Bill & No. 3    390 
(Railways) Bill 1994. 

 



391     The Appropriation [RAJYA SABHA] No. 2.Bill & No. 3    392 
(Railways) Bill 1994 

 



393     The Appropriation [4 MAY 1994] No. 2 Bill & No     Railways) [  

 



395     The Appropriation [RAJYA SABHA] No, 2.Bill & No. 3     395 
(Railways) Bill 1994. 

 



397    The Appropriation [4 MAY 1994] No. 2 Bill & No. 3    398 
(Railways) Bill 1994. 

 

THE VICE-CHAIRMAN (SHRI MD. 

SALIM): Mr. Pradhan, you conclude now. 

SHRI SATISH PRADHAN: I got two 
three   iinpor ant   suggestions  only. 
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THE VICE-CHAI RMAN (SHRI MD.  
SALIM): Mr.   Pradhan,  you conclude   now. 

SHRI SATISH PRADHAN am  
concluding  now. 

 

 

I 



Bill 1994. 
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SHRI BHADRESWAR GOHAIN 
(Assam): Mr. Vice-Chairman, Sir, I am the 
lone Membsr in the House from the AGP. As 
a person belonging to a regional party, I will 
look at the Budget from the angle of my 
region, the North-last. I would like to speak in 
Assamese. 

THE VICE-SCHAIRMAN (SYED 

SIBTEYRAZI): I would request you to  

conclude  within   10  minutes. 

SHRI BHADRESWAR GOHAIN : 

Ten minutes is too much for me. 

*Sir, this is the fourth Budget presented by 

the present Railway Minister. On the earlier 

occasions also we had taken part in the 

discussion on the Railway Budget and not only 

myself but also many hon. Members had said 

that this was not an all-Ind a Budget. This is a 

Southern Budget and it is a completely anti-

North-Eastern Btdget. Last year also I had 

spoken on these lines. This year, you have 

presented this Budget with a slight 

modification, to please the southerners and not 

the North-Eastern people. Again, I will call this 

an anti-North-Eastern Budget. (Interruptions) I 

will come to that point. 

Sir, The Railway line of the North Frontier 

Railways...I will come there I will come to that 

pointe .The long line of the North-East Frontier 

Railways running through Assam was laid ages 

back during the time of the British. And they set 

this line to transport coal, tea and oil etc out of 

Assam. Except Guwahati, the entire line has not 

touched any other major towns in the State. It is 

crossing through mostly uninhabited areas. Since 

then we have been demanding that major towns 

like Nagaon, Gola-ghat, Jorhat, Sibsagar, Maran 

etc. should be connected by a new railway line. 

Unfortunately the Central Government has not paid 

any heed to this demand. Now the Hon'ble Mini- 

*English translation of the original speech 
delivered in Assamese. 
 

THE VICE-CHAIRMAN (SYED 
SIBTEY RAZI): Shri V. Gopalsamy 
Absent. Shri   Bhadreswar   Gohain. 
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ster has indicated, that the Cruwanau-Lumding 
broad-gaugeline has been started. That is true. 
But I do  not know what has prompted the 
Central Government suddenly. Last year the 
work on broad-gauge line from Guwahati to 
Lumding was set on a war-footing. In the last 
two months   a train has been running on this 
track. But the original plan was upto Dibru 
garh. Yet, it is stopped suddenly  at Lumding. 
And now the point is, why it was not constructed 
upto Dibrugarh but stopped at Lumding? We 
the people of Assam, has been deman ding 
broad-gauge line since  1951-since the time of 
Pandit Nehru,.Although this demand is taken 
notice of recently, why is it stopped at Lum 
ding? There must be some conspiracy in this.      
Becasuse, Lumding in Assam has a concentration 
of non- Assamese people. From this station 
one can go to other places. It is not a place where 
Assamese people are in majority. We apprehand 
communal disturbance when we alight from the 
train at Lumding to   change into a 
train on a metre gauge line.............................. 

 

THE VICE-CHAIRMAN (SYED 
SIBTEYRAZI): I will ask the Secretariat to 
check up why the simultaneous 
interpretation is not being done. 
(Interruptions) We will check up why the 
interpretation is not being done 
simultaneously. Till the time the matter is 
examined, I will request the   Member to   
speak in English. 

*SHRI BHADRESWAR GOHAIN 
(Assam): Then there is   no point in my 
speaking. 

i*MR. TARA CHARAN MAJUN-DAR 
(Assam): That means it is all pointless. 
Your efforts have gone in vain. 

SHRI BHADRESWAR GOHAIN : Originally 
the gauge conversion was to be done from 
Guwahati to Dibrugarh.    But it has been done 
from Guwahati to Lumding only. Nothing has 
been done in the second phase and no allocation 
has been made in the Budget for this purpose. 
We foresee that some conspiracy is going  on  
against  the  North-East. This is not our main 
line. (Interruptions) Mr. Minister. You kindly 
clarify all these points in your reply. But don't 
interrupt while I am speaking. We foresee a 
conspiracy on the part of Delhi. Then, I will 
come to another long pending demand of the 
construction   of Bogibil  bridge  at Dibrugarh 
across the river Brahama-putra. You might have 
heard about the Bogibil bridge. If it is 
completed, it would not only benefit the people 
of Assam but the people of Arunachal also. 
After the construction of this bridge,  the  entire  
area  would  be benefited. But our demand has 
neither been met by the Ministry of Railways 
nor by the Ministry of Surface Transport.   The 
Northern Railway passes through the 
uninhabited areas and does not touch the   major 
towns of Assam. We are demanding that a new 
line covering all the towns of Southern Assam 
should be cons-     tructed. The Dibrugarh 
railway line      would   benefit   us.   So, I   
have a      demand to the Railway Minister that J     
he   should   clear    the   Dibrugarh      railway 
line. 

Another point is that many branch lines, i.e., 
Mariani-Jorhat, Simalu-guri-Moranhat, are 
likely to be aboli- shed. One line, i.e. 
Cbaparmukh-Silghat branch line has already 
been abolished despite protest from the 

'Translated from Assamese. 
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Local people- The authorities have already 
shifted the headquarters. This kind of an 
attitude on the part of the Railway Ministry 
should be stopped. There should not be any 
abolition of the branch lines. We are 
demanding expansion of the railway 
network. But you are abolishing the lines. 
You are not giving us permission at all. 
There is a miserable situation in Assam. We 
are having floods three times in a year. 
Many of the roads are submerged in floods. 
So, we are demanding the expansion of the 
railway lines. But you are abolishing the 
lines. This kind of an attitude of the Central 
Government should be given up. 

Another   long-standing   demand from 
Assam is for a Divisional Railway 
Headquarters at Rangiya. Today also some 
MLAs from Assam are staging a dharna at 
the Jantar Mantar complex demanding a 
Divi-sonal Railway Headquarters among 
other things. Since 1968 this agitation is 
going on. The Railway Ministry  has   
straightaway  rejected  the demand. They say 
there is no question of a Railway Division 
there. I see there another conspiracy because 
if the Divisional Railway Headquarters 
happens to be in  Rangiya, then much of the 
employment will go to the local people. 
Presently it is head-quartered outside Assam. 
Even the peon, sepoys and safai karmacharis 
are appointed from outside the State. This 
demand is also being rejected by the Railway 
authorities. So     I would request the 
Minister that this demand should be 
conceded. 

The next point is the introduction of a 
Rajdhani Express to Guwahati which was 
announced in the Railway Budget speach 
this year. It was an occasion for jubilation 
for the people of Assam and the North-
East. This is, of course, a weekly Rajdhani 
Express to and from Guwahati. But till 
today it was not introduced. Why are you 
hesitating to introduce this Rajdhani 
Express You have introduced a Rajdhani 
Express to Bubhaneswar. I think it 

was only to please Mr. Lenka who retired on 
2nd of April. Last week you have introduced 
a Shatabdi Express to Ahmedabad. Why are 
you neglecting us? We understand that this 
is not a proper Rajdhani Express. I am told 
that there has been no food facility. It would 
take more than 30 hours. What kind of a 
train it is! We are trying to prove that we are 
like any other Indians. But it is hurting my 
heart. We are like you and others. Why are 
you not introducing it? You have to 
introduce it as quickly as possible. Some 
hanky-panky is going on in Delhi as to 
through which line it should run, how many 
stops it should have, etc. Why is it that there 
is a delay? Sir, I have got a few more points 
to make. Please give me one minute. 

Sir, Guwahati is the premier city of the 
north-east. But Guwahati Railway Station is 
presently one of the largest cities having a 
large number of open latrines, may be, the 
largest in the whole of Asia. One cannot 
enter the Railway Station complex unless 
one covers ones mouth with a handkerchief. 
Please do something about it. In these 
unhygienic conditions one cannot enter the 
Railway Station complex. 

Sir, in district Jorhat at Moriani 
Railway Station, railway employees are 
selling illicit liquor to the commuters at the 
platform. Whenever a train stops there, they 
would enter into the compartments with 
bottles in hand. I would like to know what 
the railway officers and the security people 
are doing there. They just gherao the entire 
train and sell illicit liquor. It should be 
stopped. 

Sir, I would urge upon the Railway 
Minister to clear the Bogibil bridge at 
Dibrugarh across the Brahmaputra. 

I would also urge upon the Minister to 
start gauge conversion from Lumding to 
Dibrugarh without any further delay. 

I would also request the Minister to 
establish a Zonal Training School 
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at Guwahati. Sir, there should also be a Divisional 
Headquarters in Rangia. 

Lastly, I would request the Railway Minister 
to establish a rail coach factory at New 
Bongaigaon. 

I urge upon the Minister to consider these 
demands. If these demands are fulfilled, I will be 
very happy. Thank you. 
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SHRI SURINDER KUMAR SINGLE 
(Punjab): Mr. Vice-Chairman, Sir, to begin with, 1 
must commend the hon. Railway Minister's Budget 
speech in which he mentions that the Indian 
Railways occupies a unique position. And I am 
happy again that he conceives the Railways not in 
terms of an economic enterprise but basically as an 
infrastructure of economic growth as well as 
having various social and national objectives. My 
point is that when one considers like Indian 
Railways system to be in engine of economic 
growth plus serving the other national causes. the 
policies that are being followed, however, do not 
justify the greet ideals which the Indian Railway 
system had set before itself. I would like to 
substantiate this with one or two examples. 

Sir, there are a number of backward areas in 
the country. And year after year, the demand is 
presented to the hon: Railway Minister and to the 
hon. Prime Minister to give them a railway line- 
And year after year, the demand is not accepted. 
And I belong to one such unfortunate area in 
Punjab. And I want to mention one personal 
tragedy. I belong to Samna, one sub-divisional area 
of the Patiala district. During the last 47 years, my 
grandfather was one of the many delegations which 
went to the various Railway Ministers, but the 
railway line did not come. Similarly, my father, a 
district-level Congress functionary, again 
participated in a number of delegations to the hon. 
Railway Minister, but the railway line did not 
come. I do not know what is going to happen to 
me. 

 

SHRI SURINDER KUMAR SINGLE: That is 

what I am complaining. 
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SHRI SURINDER KUMAR SINGLE: 
Even during your period also, it was 
represented. 

So, I do not know what would happen 
in my life time. But I have a voice now to 
speak to the Railway Minister directly. If 
he has a great design or a purpose to open 
up rural India, how can he really not have 
new lines introduced in the backward areas 
? 

It is a great purpose that I have 
suggested in the first opening sentence that 
the railway is an engine of economic 
growth; infrastructure is the economic 
growth. At the same time I am happy that 
you have taken up a very commendable job 
that you are extending a line from Jammu to 
Kashmir, a stretegic need and an 
emotionally-felt need that the people of that 
area have to be in the main -stream of the 
country, plus a territorial necessity for it to 
be there. I am happy that you did this. But 
you could have also attended to other areas. 
The first letter I wrote when I became a 
Member of Parliament was: 'Have a survey 
done; have the potential to be assessed 
properly whether you need a railway line 
there or somewhere else;' If I have to tell 
you further, I wrote a letter to the Prime 
Minister that this area needs a urea fertilizer 
factory. It was examined and it was felt that 
there was a need of this factory in that area. 
The Prime Minister ordered a further 
investigation and the last letter I received 
says: 'There is no railway line; so the 
factory cannot be put up there.' This is the 
tragedy. This is one area. Similarly, there 
are other areas. My whole point is when you 
have such a laudable objective before you, 
the policies that you pursue are not 
commensurate with that. For example, you 
have taken a major decision of converting 
nar- 

row gauge and meter gauge to broad gauge. 
If I have to quote the third report of the 
Standing Committee on Railways, I don't 
know what is the economic rationale before 
you took that major decision rather than 
adding new lines or undertaking expansion 
of the railway lines in the entire country. On 
the contrary, you are diverting the resources 
for gauge conversion which is a good thing 
you are doing; there is a lot of internal 
resource generation in the Railways; but 
where are you spending ? You are spending 
in conversion. And if I quote this report to 
you, you will see that after this conversion 
of narrow gauge and meter gauge in the last 
ten years, there is a fall in traffic, both goods 
traffic and passenger traffic. It is there in the 
report. It should not surprise you. There is a 
decline in traffic. Whereas other areas are 
looking for new lines, you are spending 
money and resources, in those areas where 
traffic is declining and goods movement is 
declining. If this is not to be accepted, with 
my experience as a Civil Engineer, I know 
that about 70 to 75 per cent of the 
construction of new lines is actually the 
gauge conversion where additional capacity 
is marginal. I want to know if there is a 
possibility for you to re-examine this issue 
whether the funds of the Railways can be 
blocked or locked up without any new 
additional capacity being added in those 
areas where there is no need for it for the 
moment. Then there is a possibility that you 
can satisfy yourself. That is my serious 
request with folded hands if you get the 
scheme examined so that funds could be 
made available to those areas for opening up 
new railway lines. 

The other issue which I would raise is, 
every hon. Member in this House and in the 
other House has been talking about poor  
main 
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tenance of the existing railway system. It is 

true. Railways are a very big organisation. I 

am given to understand that daily, you run 

something of the order of 40,000 coaches; 

39,920 coaches, to be precise. You run 

5,74,000 wagons. One crore people travel 

daily. Apart from this, 370 million tonnes of 

goods are moved in a year. This is a great 

job you are doing. This is an extremely good 

job you are doing. But the whole point is, if 

the resources that you have, the physical and 

the manpower resources that you have, 

could be put to better use, we can, certainly, 

improve the service and provide better 

facilities. 

When I start comparing, I do not say 

that all services are bad. I do not say that the 

entire railway system is bad or is poorly 

maintained. It is not so. The truth of the 

matter is, the services which are run between 

the various cities are excellent. They run at 

good speed. Better facilities are provided. 

But the position is not the same in the case 

of the trains that you run in rural India. The 

compartments are never clean- As other hon. 

colleagues have said, there are a lot of 

mosquitoes and other things. The point is 

that it is more an urban railway system than 

a system for rural India. 

For example, there are a number of 

Shatabdi trains which have been introduced. 

These Shatabdi trains run between 

important cities. But the people of rural 

India do not have this kind of facility. Why 

do you a$sume that the people in the rural 

areas have enough time to wait ? Do you 

think that only the people in the urban areas 

have no time to wait and, therefore, they 

should be provided with Shatabdi trains ? I 

would suggest that you would have to really 

see that you serve the needs of rural India 

also in order to open up their economy in 

terms of their infrastructure and in order to 

improve 

their quality of life. For this purpose, you 
really have to look to the needs of the 
people all over the country rather than 
concentrating on the urban areas and 
turning the railway system into an urban 
phenomenon. This is my grouse. 

Coming to the fourth issue, namely, the 
safety system (Time-bell rings) I must 
congratulate the hon. Minister. As I 
mentioned earlier, the Indian Railways are 
the biggest enterprise. It is a massive one. 
In that context, in regard to the safety 
system, I would say that the hon. Minister 
is doing a commendable job. I gather from 
the ___  

SHRI SANGH PRIYA GAU-TAM; 
He is not going to give you any railway 
line. 

SHRI V. NARAYANASAMY: He has 
given to Jammu an additional line. Why do 
you say like that ? 

SHRI SURINDER KUMAR SINGLA: 
That is right. By international standards, 
the safety system in India is quite 
satisfactory. It is remarkable. I have a few 
suggestions on this. Now, there are a 
number of road crossings. There are certain 
bridges. I speak from my experience in 
Punjab. 

SHRI V. NARAYANASAMY: 
Level-crossings. 

SHRI SURINDER KUMAR SINGLA: 
These level-crossings have really to be 
improved. Otherwise, there is no major 
complaint in this 

area. 

Now, I would like to refer to one or two 
problems of Punjab. I would like to draw 
the attention of the hon. Minister. Of 
course, 1 congratulate him. Though you did 
not announce it in the Budget, you took a 
good decision to intro-duce  a   Shatabdi    
between   Delhi 
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ana Amritsar, but the date snoiua also be 

announced. It should be introduced 

immediately. People are waiting for it. In fact, 

the day you announced it in Parliament, 

people thought that the service would start the 

next day. I hope it will start immediately. If 

you could announce it today, people will be 

very happy. 

The other point is, Chandigarh is the 

capital of Punjab. Today it is the only capital 

of a State which is not at ail connected with 

the State by railways. The hon. Minister must 

be aware that Chandigarh is not connected 

with any territory of Punjab by rail. Request 

after request had been made about it, but our 

requests were rejected. If you could make an 

immediate announcement that a survey would 

be made from Chandigarh to Raj-pura so that 

Chandigarh gets connected by railways with 

Punjab, just as every other State capital is 

connected, people would be happy because it 

is the only unfortunate State which is not 

connected with its  capital  city  by  railways. 

Lastly, I do not really make many 

demands on you, but I want an assurance that 

the long-neglected area of my district will be 

considered for a survey. If nothing else could 

be done, at least a survey could be 

undertaken from Patiala to Samana so that at 

least the people could be told that the 

Government is aware of the needs and 

demands of the area and something is being 

done. If you could order a survey of this area, 

it would be a great thing for us, 

Than you, Sir. 
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Hon. Members, 1 have to make an 
announcement. The lion. Prime Minister will 
make a statement in the House at 5.30 p.m. 
regarding launching of ASLV-D4. Now the  
discussion  to  continue. 
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lopment of the North-Eastern region vis-a-vis 

the rest of the country. 

Mr. Vice-Chairman, Sir, starting from the 

first Prime Minister of India, Shri Jawaharlal 

Nehru, up to the present Prime Minister, Shri 

P. V. Narasimha Rao, all have emphasised 

the geopolitical importance of the North-

Eastern region, however small it may be 

compared to the rest of the country in terms 

of population or geographic area. It holds a 

very important position from the point of 

view of the unity and integrity of the country. 

It is susceptible to threats from within and 

outside and, therefore, the development in 

that region has to be earned on on an urgent 

footing. But I must submit before this august 

House that when Budgets are formulated by 

various Ministers —we are going to cross 

half-a-century—the considerations shown by 

the Prime Ministers are not adequately 

reflected in those Budgets. The net result has 

been an accumulation of a lot of backlog. 

Development, which should have been done 

much earlier in certain areas, has not been 

done. We are being overtaken by events. 

Events are taking a march on us. That is how 

we face all the problems in the North-Eastern 

region today. 

I must thank the hon. Minister for 

introducing a Rajdhani Express for the first 

time, connecting Gau-hati. 

SHRI BHADRESWAR GOHAIN: It 

has not yet come. 

DR. B. B. DUTTA: It is coming. He has 

announced it and it is going to be there. It may 

not be as perfect as you wanted it to be. But it is 

coming. At the same time, they have taken a 

decision that the metre gauge should be 

converted into broad gauge between New 

Gauhati and     

Lumding. In this Budget, he made a 

provision from Lumding to Dibrugarh. There-

fore, it is very much in the Budget. 

 

DR. B. B. DUTTA (Nominated): Mr. 
Vice-Chairman, Sir, I take this 
opportunity to complement the Minister. 
But at the same time, I cannot help 
making some ciitical comments as far as 
our North-Eastern region is concerned. 
Mr. Bhadreswar Gohain spoke in this 
House a little earlier. He brought charges 
of conspiracy, neglect and all that, I don't 
share his views. But the emotion with 
which he spoke gives an inkling of the 
seething discontent that torments the 
minds of the youth in the North-Eastern 
region   on   various   issues,   partici- 
larly     issues relating  to    the    deve- 



 

must thank him for that. But, it you look at 
the overall investment •ought  to   be   made   
through   the present    Railway    Budget,    
it    is very insignificant. And if you look to 
the need of the North-East, it is much more.   
Take, for instance, the fogigopa-
Pancharatna  Bridge. After years of   
controversy and a lot   of pressure from so 
many Chief Ministers    and parleys with the 
Prime Minister and various Ministries and 
and  all   that,   that bridge   is   now nearing    
completion,    though it is delayed.    By 
1995,  they are saying, it  is going to be  
completed.  When the bridge   is completed, 
what are you going to get as a result ? We 
must      anticipate      the  follow-up actions    
and what areas are to be connected. Inside 
the North Eastern region,   the southern   
region of the North    Eastern    region is 
further isolated. There is another bottleneck. 
The    State of Manipur,    the State of 
Tripura, the Barak valley   areas of Assam,  
then Mizoram,   all these are bottlenecks. 
Now the   only   link which    is    
connecting    by    road is    very   tenuous.   
The   rail   link is  also   very  tenuous.     
Now   you have decided to go in for 
broadgauge from   Guwahati   to Lumding, 
and Lumding    to Dibrugrh.    Why not 
have it from Lumding   Town to the Barak 
Valley,   and up to Tripura, then Manipur 
and Mizoram   ? They would have got the 
benefit.  It is very urgent. You try to 
understand the difficult     situation  as to  
how the economies of these   States are 
functioning. You can go to London, you can 
go to America.  But try to reach Tripura,  try 
to reach   Mizoram, try to reach   Manipur.    
You will have the experience. I do not 
understand. There I find that there is a lack 
of perception, a  perception about the 
problem.   We are very much accustomed  
to hear the hackneyed arguments that the 
cost is high,  the viability is not there. You 
see, there is a concept    called social cost.    
The State   must play a pioneeing role, must 
go ahead with the development. Instead of 
going ahead with the development, what 
have you done ? 

1 have been given the names of two areas 
where you have simply snapped the railway 
lines which were functioning for the last 
100 years-Chapar-mukh-Senchoa-Mairabari 
and Cha-parmukh-Silghat. For 100 years, 
these lines were functioning, and then they 
are in the rural areas. Now. on the ground of 
viability, they are being simply 
discontinued. Is it fiar '.' Will you have the 
courage to do it in any other part of the 
country ? Simply, you cannot. Because the 
people in this area are not that organised, 
they have not been able to demonstrate that 
much, you have done this. This is very 
unfair. 

Now, coming back to this Jogi-gopa-
Pancharatna   bridge,   why are you not 
taking the advantage of the bridge ?  Why are 
you not going in for a   survey and why are 
you not taking the benefits out of the bridge 
by  laying  the  railway  lines  from 
Pancharatna.   via Garo Hills,  down to the 
southern   region so that the obstacles in 
communications    from Guwahati     to  
reach the southern region by a long route can 
be avoided And if you go by the side of the 
Bangladesh   border,   the insurgency 
problem   is   there,   the   infiltration problem 
is there.  You can take care of a lot. of things.    
You can solve a number of   problems.    A 
lot of development will occur.   Mr.   Vice-
Chairman, Sir. whenever we draw a railway   
line or a road, we have to remember one 
thing.  For what purpose    '.'   What are the   
objectives ? When the British   brought the 
railway in the North East in 1850s,  why did 
they abring it ? They brought it for tea and 
oil.   You look at the railwayj line in the 
North-East today.    It was specifically 
drawn,     designed,    and fashioned 
accordingly and then taken down to the 
plains of Eastern Bengal. After the    
partition,    the scenario changed   and   
changed      radically. When there was a 
virtual   blockade of trade, the mobility 
between the Eastern Bengal and the rest of 
the country and the North-East became very    
much bottle-necked.     And now, in order to 
open up this area, 
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what should we have done ? We should have 
tried to plan our strategy in a different way. 
Take, for example, power. The North-East 
has got a tremendous amount of power poten-
tial, hydel power petential. About 39 per cent 
of our hydel power potential of the entire 
nation is in the North-East. You are not tap-
ping power. It you go to conceive a power 
project, they will say, "the infrastructure of 
railways and roads is very high, it becomes a 
big component, and so the production cost is 
very high." Now, when we draw the railway 
line, now when we think of extending the 
railway line, we should think on how these 
routes can go nearer to those areas because it 
will givemultifarous benefits. You have got 
shifting cultivation and zooming problems in 
the North East. You try to regroup villages 
and you spend a lot of money. Why not lay 
your railway lines ? People will follow, 
economic activities will start. The railways 
and the roads have   got  economic    
functions. 

Why are you doing all this ?I have not come 
across any such things. Take for instance, 
Siliguri neck and to go to both sides of 
Siliguri, one hovers around North Bengal and 
Bihar; Northern Bengal to Calcutta to come 
to the rest of India or go from Siliguri down 
to Guwahti. Every year, for weeks togehter, 
the railway line is closed because the road is 
flooded. For how many kilometers ? It is only 
a few kilometers, because of rains. Can't we 
do something to raise the level of the road 
and the railway there ? Road technology is 
available to us. There are foreign countries 
who have done it. It may cost a little more 
money but we are spending a lot of money in 
the North- ! East in terms of para-military 
forces, in terms of no development, in terms 
of pilferage and squandering away of the 
money. Why can't spend some money on this 
constructive project ? If necessary, bring 
foreign collaboration. There is lots of oreign 
countries willing to provide 

funds for that. This will help a lot-The 
entire problem of the North-East is time 
over-run leading to cost over-run; 
otherwise, as they say, you always have a 
double hike in the economy because we 
require more cost to send and more cost to 
bring. That is why we say, at least, have an 
imaginative plan, be it the road system or 
the railway system. Mr. Jaffer Sharief, the 
hon. Minister is a very efficient Minister. 
Everybody pays him compliments. We from 
the North-East expect a lot from him. But 
we are not getting it. That is why we request 
you to kindly do somethig. 

What is the talk in the North-East ? 
They say if there is no Railway Minister 
from your area, you are never going to get 
anything. In India, it has become a tradition 
that the Railway Minister—from wherever 
he comes—gives his first consideration to 
the development of his area. North-East is 
in a very difficult situation. I don't know 
whether we will have a Railway Minister 
from that area or not. But we are willing to 
adopt you as our man. We have already 
adopted Mr. MANOHAR Singh. We can 
give you the city of Guwahati. Kindly do 
something for the North-East. 

DR.     BIPLAB     DASGUPTA: 

Mr. Sharief will migrate   to Assam 

Meghalaya. 

DR. B.B. DUTTA : An important point 
was raised by the hon. Member of the AGP, 
Mr. Gohain about the Bogibil bridge. That 
is very important. It may be a little costly 
but as far as I remember a promise was 
given that it will be done. Now, there is no 
sign of activity. This bridge, when it comes, 
will not only connect the two parts of 
Assam, it will also connect two parts of 
Arunachal Pradesh. It will have a 
tremendous good effect. So, I particularly 
request the hon. Minister to have a look at 
it. 
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There is another request from the people 
of North-East. If you have started Rajdhani 
from Guwahati, kindly ensure that it is real 
Rajdhani and ensure that it runs daily. Why 
not have it from Guwahati— which is the 
gateway city of the seven North-Eastern 
States— to Trivan-drum, Guwahati to 
Bombay, Guwahati to Delhi ? Why not at 
least one train should move daily ? You will 
say that there will not be enough passengers. 
I don't believe that. There are people in 
Delhi, in the Secretariat, who were saying 
that there will not be enough passengers 
forA-300 Airbus. But now you cannot 
provide seats for a long time. They used to 
say that there will not be enough for a broad 
gauge line and now you are not able to 
ensure movement of goods traffic in time 
because the number of trains is not 
sufficient. So, these are all very empty 
arguments. There is an anti-development 
lobby in Delhi, in the Secretariat. I do not 
know. They are invisible. Because of the 
kind of arguments they give with regard to 
every development project in the North-
East, we suspect there is some vested 
interest working and 1 would request the 
very efficient Minister, like Mr. Jaffer 
Sharief, to take care of that and give a new 
deal to the North-East as far as Railways is 
concerned. Let there be a good beginning 
from now. Whatever has happened has 
happened. I warn you. If you do not start 
doing somethig now, you will repent later on 
because the greatest threat will come from 
the Eastern sector. There will be a thunder in 
the East, I am telling you.  Thank you. 

THE VICE-CHAIRMAN (SYED 
SIBTEY RAZI) : Mr. Chimanbhai Mehta. 
Mr. Mehta, your group was allotted only 26 
minutes. Out of this, 18 minutes have 
already been exhausted by the other Mem-
bers. Therefore, I would request you to 
conclude within 8-10 minutes. 

SHRI CHIMANBHAI MEHTA 
(Gujarat) : Mr. Vice-Charmain, Sir, I 
would, certainly, try to go by your 
direction. 

First of all, 1 would like to draw the 
attention of the hon. Railway Minister that it 
was in 1986 that the then Railway Minister 
declared that three Railway Divisions would 
be started in that particular area. Two 
Divisions aie operating where there is less of 
tuffic, lesser revenue, compared to Almada- 
bad. Though the establislmcnt of a Division 
at Ahmedabad was an nounced, up to  this  
stage  (Interruptior.s) it ha s not start 
ed functioning. (Internpliers) Twelve 
lakh people travel every day through 
ALmedabad. (Interrvpticrs) There 
fore, there is an urgent requirement. 
(Intcrrupticns) Al.medat.'d is the 
Capital of Gujarat. On the Western 
Railway, there are 19 Divisions. 
But only at Akmcdabad, there is 
no Division. In fact, Ahmedabad 
deserves to be the Headquarters 
of the Western Railway. When you 
take the entire Western Railway, 
more than two-thirds of the area 
passes through Gujarat. If you do 
not give a Division, I think the 
people would consider it as an act 
of injustice. 

I am happy that the conversion of 6,000 
kms. into broad gauge has been undertaken. 
I would go into the pros and cons of the 
conversion project. The conversion of the 
Raj-kot—Veraval metre gauge section is a 
demand from the people of the area, the 
MPs., as well as the Gujarat Government. 
But I find that out of Rs. 4,000 crores for 
the purpose of gauge conversion, you have 
allotted only Rs. 1 crore in the case of the 
Rajkot—Veraval conversion. As you know, 
Veraval is a Port. The Port operates during 
all the twelve months. There are big 
industries. Up to Rajkot, there is broad 
gauge. It is a question of just 100 kms- If 
you link that, it would be viable and profit-
making. 
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Then, there is a lot of conges-  
tion on the Rajkot—Bombay line. 
Enough trains are not running.  
Therefore, I would request the hon.  
Minister to consider this aspect  
also.  

 

Now, in regard to gauge conversion, I would 
like to make some general  points.   You   have   
asked for  Rs- 45,000  crores during the Eighth 
Plan. You have sought approval   from   the   
Planning   Com-     | mission. This was the 
requirement     of the Railways during the Eighth     
Five-Year Plan period. As   against     this, you 
have been sanctioned Rs.     | 27,000 crores. 
Therefore, there is a huge shortfall. The 
requirement is really 60 per cent more than what 
has been allotted. 

The is a reference—not in this report, but 
at some otter place—that the Tandon 
Committee which you had constituted had 
recomrreed that the Railway Board should 
be converted into an autonomous Rail 
Corporation. I would like to know as to 
what are the implications of this 
autonomous Rail Corporation as has been 
sug-ested by the Tandon Committee. 'hey 
want the zones to be subsidiaries of this Rail 
Corporation. The question is whether this 
Rail Corporation is going to augment the 
resources of the Railways, whether it is 
going to run the Railways more efficiently. I 
hope the hon. Minister would kindly throw 
some light as to what is the response of the 
Government in respect of 

this recommendation of the Tandon 
Committee. 

Now, it is a fact that you have given 

about Rs. 13,000 crores as Dividend to the 

General Revenues, on the Capital invested 

by the Government, which comes to around 

S.s.20,00 0 crores. The dividend that you are 

paying at this juncture 

is just seven per per. I Know una that also 
amounts to more than Rs. 1,000 crores and it 
is a burden on you. Therefore, kindly 
consider whether there are any alternatives 
for you to augment the resources, whether by 
following the Tandon Committee's 
recommendations or by privatizing certain 
sectors. You should consider that and try to 
see that the requirements of our economy are 
fulfilled by the railways to the extent the role 
is allotted to the railways. About market 
borrowings, you have already said that they 
are very costly and, therefore, you have to 
find a way out. 

 

I  am   very  happy about   your decision on 
broad gauge conversion. Every decision  has  
some  positive and negative aspects. When 
metre gauge traffic came down   from    20 per 
cent to 8 per cent, you started losing revenue in 
a big way. Also it was not very efficient to 
connect it  with   broad   gauge   because   so 
many transhipment bottlenecks were coming  in  
the  way.   So,   broadly speaking, I think 
conversion of metre gauge into broad gauge is a 
right decision. I don't say that all the decisions  
are  correct  decisions   but. broadly speaking, 
this is a correct decision.   Now    the   metre   
gauge lines   are   23,000   kilometres   long, 
and  you are planning  to  convert just   6,000   
kilometres   during   the Eighth Five-Year Plan. 
Here 1 must say  that  you  have  found   out  a 
novel way of internal generation of funds   that   
are   required   for   the conversion, which 
amount to almost Rs. 4,000 crores. Anyway, 
you have not raised the revenue from traffic or  
from   ether   sources,   but   you could   adjust   
it   and   that   adjustment you have made in an 
intelligent manner. But, in the process, pas-     
senger amenities have suffered. Therc-     fore,  
kindly  notice  the fact  that      passenger 
amenities are very much |    demanding  
attention. 

 So far as maintenance is con- 
cerned, in other sectors it is good 
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on  the  whole,  but  when  we go to   the  
interior   side,   maintenance is  very  bad.   
And  the   conditions of  hygiene—I   would   
not  like  to repeat that point—are very 
miserable. Therefore, while congratulating 
you for taking a major decision on 
conversion from  metre  gauge and narrow 
gauge to broad gauge— or,   what   you   
call,   the   unigauge system—I  think it  is  a    
step  in the right direction, and  therefore, it 
should be completed. You have worked  out 
6,000  kilometres, but you would be required 
to convert 23,000  kilometres  in  all.    
During this   Five-Year  Plan  you   will   be 
doing one-fourth  of the job,  but then, three-
fourths of the job has to   be   completed,   
and   how   you would   augment   your  
resources— whether you would go by the 
Tandon Committee report—also must be 
considered. 

I believe in the public sector, but I think 
public sector is not efficient everywhere. 
Therefore, there is nothing wrong to privatie 
certain segments of the railway's operations. 
Now, how to stop the Khuda Baksh travel ? 
In certain parts of the country they do not 
believe in buying tickets. Not only do they 
not buy tickets, but they also occupy 
reserved seats ! I would not like to name the 
States, but they are well known States, very 
big States of India, where such things occur 
frequently. So, is there any way out ? You 
find it out. Once I read in the papers-and I 
also asked a question about it in Parlia-
ment—that supervision of ticketiess travel 
would be handed over to certain agencies on 
notorious routes and they would take care to 
see that people are prevented from travelling 
without tickets. I think that is worth trying 
because I know in our areas also where 
private bus operators are operating, tickets 
are being taken by the passengers, but where 
the S.T. is operating, travelling with ticket 
and free travel go at a parrallel level in the 
interior villages.   Fifty per cent 

of the passengers do not buy their tickets, 
and, therefore, the S.T. is running all the 
time in loss. It goes on increasing the fares 
higher for the persons who are paying 
them. This is the position. 

1 would not like to take more time 
because one of my colleagues, Mr. Tara 
Majumdar, is going to speak. I request you 
kindly to consider my main point about 
Gujarat and my point about the Western 
Railway Division. 

Thank you. 

SHRI V. KISHORE CHANDRA S. 
DEO (Andhra Pradesh) : Thank you. Mr. 
Vice-Chairman. 

Sir, I would like to begin on a positive 
note, by complementing the hon. Minister 
for having taken this major decision to have 
a unigauge system throughout the country. 
I join my colleagues who appreciated this 
decision because I think, it is a very major 
decision taken, and this will go a long way 
in facilitating communication, maintaining 
services, repairs and many other factors. 

Mr. Vice-Chairman, the railways, as we 
all know, is the main link between the 
various parts of the country. It is the main 
source of travel for the people either from 
the South to the North or from the West to 
the East. The Railways have basically ,4wo 
functions to perform. Welhy one is the 
commercial aspect. Theo move goods, 
where the commercial aspect has to be 
given a lot of importance because of 
resources, finances have to be raised. The 
second, of course is the social obligation 
which the Railways have throughout the 
country Many of my colleagues who spoke 
earlier, mentioned about grants not being 
sufficient for the Railways Alongside, they 
complained about-the rise in the fares and 
the freights. Well, after all, the resources 
have to be got from some source or the 
other. You cannot eat the cake and have it 
too,   So, when you demand new 
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developments or new railway lines, 
naturally, you also expect the resources of 
the Railways to increase. 

Mr. Vice-Chairman, through you, I 
would like to request the hon. Railway 
Minister to make a survey. Probably, when 
he brings the next year's report, I think, this 
house and also the people of the country 
should know the exact loss of revenue to the 
Railways due to ticketless travel and 
whether it is so throughout the country or it 
is different in different regions of the 
country. I say this with a particular purpose 
because when the people demand a new 
railway line or a new facility, we should 
also tell them that they should learn to buy 
tickets. So, I sincerely hope that the next 
year's report will have this information. 

I think the people should also know how 
many kilometres of railway line has been laid 
regionwise or Statewise from the 
independence to date. 

Mr. Vice-Chairman, while com-plimentng     
the    Minister   for   the decision on 
connersion to a unigauge system which,  
many  of    us     feel, is a positive step 
towards developing the railway services, I 
would like to request   the   Railway   
Minister   to include in this programme a 
railway line from Nowpada to Gurpur.   It is 
in Orissa.   I would also request him to 
extend this line up to Parva-thipuram.    
When   we   are   adding thousands   of    
kilometrs,   I   don't think these 50 km., 60 
km. or 100 km. will matter.    This is  a very 
very backward region.    Th is isalso an area 
which   saw   a lot   of violent, extremist 
activities  in  late '60s and early '70s.   The 
Naxalite movement of   the     Srikakulam    
district   was centered  in  this  area.    The  
main reason for it was the lack of develop-
ment   activity   over   there.     Since 
communications can open up new vistas   for   
development,   I   would request the hon. 
Minister to see that this route from Naapada 
to Gurpur 

is not only convereted but is also extended 
up to Parvatfaipuram in the new scheme of 
broad gauge lines. 

Over the couple of years we have seen the 
introduction of a number of trains—superfast   
trains,    Rajdhani trains from major cities 
and from one city to another.  We are happy 
about it.    Many of my predecessors also 
have said that the service on   trunk routes 
and on main lines are satisfactory, but I 
would hasten to add that there is also a wide 
contrast between the main trunk routes and 
the interior routes.   As I said at the outset the 
Railways have a social obligation to serve.   
This is a vital link between various parts  of 
the country.  This is a vehicle to improve the 
unity amidst diversity.  Therefore, it is 
necessary to have good services. By good 
services I do not mean  just water and 
electricity in the compartments or clean 
compartments, but proper train services on 
the interior routes also.   I am saying this 
with a purpose.   Three or four days ago the 
hon. Minister was in Vishakha-patnam.  I 
hope most of my colleagues in this House 
know about the city. It is a port city on the 
East Coast located between Calcutta and 
Madras You have your naval base there; you 
have a steel plant there and you have several  
public  sector  undertakings there.    But 
today, if you have to reach Vishakhapatanm 
from Delhi, it takes a minimum of 40 hours, 
if the train is on time.    Generally it takes 
about 50 hours.  Thanks to the Indian   
Airlines,   the   flight   from Hyderabad to 
Vizag was recently removed.  So, even by air 
you cannot reach the same day from Delhi to 
that place.   By rail you reach there in three 
days.     Why I am saying this is because all 
your trains are on the same route.   You have 
several trains going from Delhi to Orissa. 
They  all take  the  coastal  route. Trains 
which go down to South, go straight to 
Nagpur, to Kazipet and then from  there they  
branch  off either to Bangalore, or 
Vijayawada, or Hyderabad, etc.   If you want 
to 
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go from Vizag to Delhi, you take the  Link 
Express  and you go  to Vijayawada.   Or 
you go to Raipur by the Link Express. A 
few bogies are attached to the Chhattisgarh 
Express, which again is like a fast passenger 
train.     Travelling   on   this   route 
becomes very very difficult.   There is a 
specific reason why I am stressing on this 
route.  In Orissa, Ganjam and Koraput   
districts   are   very   very backward areas 
inhabited  basically by tribals and backward 
class people. All of us have heard about 
starvation deaths   in   Kalahandi.     We   
have heard of Bolangir District which is 
very backward.   Likewise in Andhra 
Pradesh   also   Vijayangaram,   and 
Srikakulam,   which   are   backward 
districts, situated on the northern tip. This is 
where you had the Naxalite movement also.   
Part of Vishakha-patnani is also backward.   
But there is no train which touches this 
route. So, I would request the hon. Minister 
to consider   a route from Bhubaneswar to 
Delhi via Vishakhapatnam, Raipui, Bina 
and Katni.   This would be a short route.   If 
somebody from Berhampur wants to go to 
Delhi, he will either have to go to 
Bhubaneswar or Vishakhapatnam. From 
Vishakhapatnam, I told you the time taken 
is 40 to 50 hours.   From Bhubaneswar the 
travel is worst for those who have to   go   to   
Vijayanagaram   district, Kalahandi or 
Bolangir.    This is a route which will touch 
the backward districts and areas three of 
States viz. Andhra Pradesh, Orissa and 
Madhya Pradesh.    So, I would request the 
hon. Minister to consider this proposal to 
see that in this short route there is a 
superfast train, a train which   has all the 
facilities of AC sleeper coach and pantry car 
so that one gets basic things like meals and 
drinking water on this route.   Likewise  
from      Vishakhapatanam   to Bangalore 
there is no direct train. There is a route.   
From Vishakha-patnam there is a route to 
Guntakal to Tirupati, and then to Bangalore. 
You could have  another train  to cater to 
the needs of the pi'grims. It will also serve 
as a link between 

these  two  important  cities  in  the South.   I   
am not going to    drop a   list of  dozen 
routes.   But I feel that these are very, very 
vital routes. The first one which 1 have 
mentioned concern back ward dispeeds, 
backward regions  inhabited mainly by 
tribals and   by   backward    people   where 
no   facilities   exist   at     all.    This is the 
second route which I would like them to 
consider.   I hope that sometime or the other 
at least he will see that people from these 
areas also have the same facilities as those 
people who live in the coastal areas. In these 
areas already trunck routes are there where 
you have a number of trains passing by every 
day. 

[The deputy chairman, in the chair] 

Then, Madam, I would like the hon. 
Minister to kindly consider having 
computerised reservation centres connected 
to all the important stations even in this 
interior, at least up to sub-divisional 
headquarters. Likewise even in 
Visakhapztnam you have a computer centre. 
But that : was not connected either to 
Madras or Calcutta. They give the tickets 
from the computer but for onward 
reservation it becomes very, very difficult. 
Sometimes getting refunds also becomes 
very difficult. So, this is one aspect which I 
would like him to pay attention to. Well, 
Madam, apart from this I would like the... 
(interruptions} ____ The  Minister has 
gone away. 

THE DEPUTY CHAIRMAN : Some 
other Minister is taking down notes. 

SHRI V. KISHORE CHANDRA S. 
DEO : Anyway, I would like to focus 
attention on another aspect. You have 
started in the Madras city the Mass Rapid 
Transport System. I think that the Rapid 
Transport System has come up to a place 
called Mylapore-Luz. Enough funds are 
not being given for this particular 
programme. Once you don't allow 
necessary funds, then, what happens ? 



There is a price escalation which also takes 
place. As time goes by, it becomes more 
and more difficult to implement it. So, once 
you take up a project, you should 
concentrate on it and complete it before the 
cost becomes too high and the problem 
becomes greater. This is supposed to extend 
from Madras Beach to Tiruvanmiyur. I do 
hope that he will allot necessary funds to 
see that this project is completed. 

There is another aspect that I would like 
to lay stress on. After all ours is a very, very 
large country and irrespective of the number 
of trains that you have and the pace with 
which we are going ahead with them and the 
constraint of funds that wc are facing today, 
well, I do not know how long it will take 
before the common man or an ordinary man 
can actually reach a distant place within a 
short time. For instance, if today somebody 
has to come down from my State, Andhra 
Pradesh to Delhi or from Kerala to Delhi or 
Tamil Nadu to Delhi, apart from spending 
30 to 40 hours in the train, he also has to 
spend a lot of money. After all this is the 
capital of the country. If an ordinary man 
has to com* to the Supreme Court, he cannot 
afford to come to the Supremo Court, leave 
alone the genuine case. If he has some work 
with some Minisrty it becomes very, very 
difficult. One factor is the time factor. The 
second factor is the cost factor. I understand 
the difficulty, so far as the cost is concerned. 
But the time factor is also a major factor. 

Now, you may have a number of air 
taxi services or bus services. This is again 
meant for the elite or a particular section of 
the society. I do not know whether the 
Government has done anything about it as 
yet. I mean the Railway Ministry. 

Today, in many countries in Europe 
you have very, very fast trains which can 
go at a speed of 350 KMs. or 400 KMs. or 
450 KMs. per 

hour. I know that it is a very expensive 
proposition. Has the Government, has the 
Railway Ministry tried to get some private 
entrepreneur to invest money on this ? Have 
they spoken to any of those people in those 
countries who have got this technology ? 
May 1 know whether they will be able to 
transfer it or invest here ? If not, I would 
like to know from the hon. Minister 
whether at least now he will take the 
initiative to explore the possibility of 
finding out whether we can have this 
facility in our country also. This is the only 
way through which you can progress. Here 
you don'i need any berths because the time 
taken by the fast train would be very, very 
less. This is a train which goes at that speed 
where you will have just the seating 
capacity. You can take much morf people. 
Of course, I have no idea oe what the cost 
of the travel would be. But I think, in the 
long run, this could be one of the ways by 
which we can solve the communication 
problem within the country. 

Well, Madam, you have already rung 
the bell. I do not intend taking much of the 
time of the House. 1 do not want to repeat 
what others have already said. Members 
have already spoken about the facilities 
which are very, very unsatisfactory and 
sometimes dismal in some of the interior 
routes. Some of us who are living in these 
parts of the country and take these routes 
face these difficulties time and again. I 
sincerely hope that the hon. Minister will 
take the same amount of interest, as you 
have taken in the case of Rajdhani 
Expresses and trunk routes, also in the 
trains that operate in the interior routes and 
strengthen the railway lines and see that the 
trains go at faster speed and that a little 
more consideration and concern are shown 
to those passengers who are living in these 
backward and downtrodden areas.   Thank 
you. 

SHRI   SARADA   MOHANTY 
(Orissa) : Madam Deputy Chairman, 
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ray first point is that the Railways are 
earning crores of rupees by selling scrap and 
old material, but it is surprising hat it has not 
been mentioned in the Railway Budget. 
Every year, they ire selling the scrap. But 
they are no t showing it in the Budget. 
Although they are spending this amount 
under some head, it does not find place in 
the Budget. The Indian Railways jeing the 
largest public sector undertaking in the 
transport sector, run by the Central Govern-
ment, should show all its receipts from 
various he: ds in its Budget. Madam, 1 
would lice to quote a few lines from the 
report of the Standing Committee on 
Railways : 

"The Committee further desire that 
this huge sum of money realise out of 
such sale proceeds running into crores 
of rupees should be shown as resource 
generat d and should be redeployed on  
rojects according to their priorities." 

The hen. Railway Minister has not 
spoker a single word about the sale 
proce(ds of the scrap and old material in 
his Budget speeach. 

My second point is, the Indian 
Railways being the largest public sector 
undertaking in the transport sector, ha s an 
obligatory role in developing an all-India 
transport system, a ralway network 
throughout the country, specially covering 
inaccessible trilal and underdeveloped 
backward and tribal areas. The Railways 
should undertake a study suo motu to 
identify backward and tribal arees and 
prepare plans for the develop ment of rail 
links. 

Madam, the Standing Committee also 
said : 

"The Railways should discharge 
their opligation by undertaking 
construction of new rail lines in the 
backward and tribal areas and by 
competing expeditiously those railway  
lines   which  are   under 

execution lor a long time, on top priority 
basis." 

My   third   point   is   that   the Budgetary  
support  to  the Indian Railways has been 
substantially re-duced in recent years and the 
reduction will increase further. In order to 
meet the gap between the receipts and 
expenditure, the Railways should not increase 
freights and fares which will cause hardship 
to the  poor general public in these hard days. 
It transpires from the Budget that a substantial 
increase has been made in the overhead 
expenses of the Railways such as wages, 
salaries, dearness allowances, travelling ex-
penses, etc. of the officers in the various 
establishments of the Railways. Another thing 
is that the Railways are to pay a huge amount 
in accident claims and claims for loss and 
damage of parcel. These cases filed by 
claimants in various Courts  linger for years  
together. The Railways should take initiative 
to settle the matter out-of court by arbitration 
as early as possible so that the expenses in 
this regard could   be   minimised.   As  I  
have already said, the Railways should desist 
from increasing the passenger fare   and   
freight   which   becomes a source of hardship 
for the general public.  Instead  of   increasing  
the passenger fare, they should know how to 
make the optimum   use of the resources 
already available with them.   Madam, now, I 
would like to quote last line of page 19, para 
1.49 of the report of the Department-related 
Standing Committee. It says: "It is necessary 
for the   Railways to  make  economies  to  
see   that there is  no  wasteful   expenditure 
and at the same time to   avoid as far as 
possible, increase in passenger fares and 
freight rates." I would like to give one 
example. Previously, the Railways  used to 
have wooden sleepers. Now, they have turned 
to concrete sleepers. These concrete sleepers 
are lying on the side of the rail track for years 
together. The people who are living near the 
railway lines, are 
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taking them away for their use. Something 
shoula be done in this respect. 

Now, I come to the   Railways Demand 
for Grant No. 16—Assets, Adfoisition, 
Construction and Replacement. Under this 
Demand for Grant, there are some important 
heads,  such  as  new  lines,  track renewal, 
gauge conversion, doubling electrification, 
survey etc. At first, I am going to deal with   . 
gauge conversion. The National Transport 
Committee appointed by the Planning   
Commission   concluded   that gauge 
conversion should be   done where    traffic   
density  was   heavy conversion should be 
done where traffic density was heavy for   
transhipment at breakup points which caused 
severe bottlenecks. The Committees   set  up   
by  the    Planning Commission and the 
Railways themselves have observed that the 
gauge Conversion should be done on selective 
basis. It is surprising to see from the Budget 
that the   Railway are going ahead in gauge 
conversion by utilising more than 60 per cent 
of the total outlay for the   development of 
railway network without considering  the  
demand  for  new lines, doubling, track 
renewal, electrification etc. Here, I would like 
to say something in this respect. There is a cut 
of Rs.   300 crores in the Railway Budget.    
Originally,     the amount was Rs. 4,640 
crores which has now been reduced to Rs. 
4,340 crores. So, there is a cut of Rs. 300 
crores   in   the   Plan   expenditure. Though 
the Railways have   applied cuts in respect of 
some other heads also, no cut has been 
applied   in the case of conversion. They have 
given  more  funds  for  this  purpose. 

We are not opposed to the uni-gauge 
system. But it should be resorted at places 
where there are bottlenecks. We have got 
backward and tribal areas in Orissa, in Bihar 
and in Madhya Pradesh. 

The Railways should suo motu identify these 
areas and construct railway lines. These areas 
are rich in minerals. But due to lack of railway 
network, the industrial resources cannot be 
exploited. There are some backward and tribal 
areas where the Railways have not reached 
though these areas are rich in minerals and forest 
products. So, instead of gauge conversion, these 
areas should be given top priority in I railway 
lines. We do not oppose uni-gauge system in the 
entire country. But other important railway 
network developments such as new lines, track 
renewals, doubling, survey, electrification, etc., 
should be given top priority. It is not possible on 
the part of the Railways to make uni-gauge 
systems within the coming 15 to 20 years. 

The Railways should not divert the 
Budget allocations earmarked for new lines, 
doubling, track renewals, electrification, 
etc., for gauge conversion as is being done. 

Projects for new lines, doubling, track 
renewals, etc.. which are overdue for 
completion and which are targeted, should 
be executed without further delay and funds 
earmarked for their completion in the 
Budget should in no way be diverted. 

Survey for laying new railway lines 
should not be done in a haphazard manner. 
Some time-bound programme should be 
made for its comp.etion so that the projects 
can be executed and completed as far as 
possible within the stipulated period, 

The main line from Howrah to Madras 
has not been electrified. I would request the 
Railway Minister that it should be done 
within the Eighth Plan period. 

Regarding Orissa, my friend has already 
stated. I have nothing more to say about it. 
I thank the Railway    Minister because he 
has kept_his 
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word by giving us a new line from Bolangir 
to Khurda and also a broad-gauge system 
from Naupada to Gunupur and also in 
Mayurbhanj District Rupsa to Bangriposi. 
Thank you. 

THE DEPUTY CHAIRMAN : Now, 
the Prime Minister has to make a 
Statement. 

STATEMENT BY MINISTER 

Launch of augmented   Satellite 
Launch Vehicle D 4 (ASLV-D4) 

THE PRIME MINISTER (SHRI P. V. 
(NARASIMHA RAO) : Madam, I am 
pleased to inform the august House of the 
successful launch of the Augmented 
Satellite Launch   Vehicle   this   morning. 

The Augmented Satellite Launch 
Vehicle was successfully launched today 
from Sriharikota. ASLV-D4 intjected the 
113 kilograms SROSS-C2 satellite into an 
orbit of about 437 Killometres perigee and 
938 kilometres apogee at an inclination of 46 
Degree based on preliminary orbit 
determination. This is the second 
consecutive successful launch of ASLV. 
Preliminary analysis of the data received at 
ISRO's Telemetry, Tracking and Command 
stations indicate normal performance of the 
satellite. 

ASLV-D4 lifted off at 0530 hours with 
the ignition of the two strap-on boosters and 
44.1 seconds later the first stage motor 
ignition was initiated by the on-board Real 
Time Decision system. The strap-on boos-
ters separated at 55.1 seconds. The first 
stage separation and ignition of the second 
stage were commanded at 93 seconds from 
lift-off and the closed loop guidance scheme 
was initiated from then on the heat-shield 
was jettisoned after the vehicle had cleared 
the dense atmosphere at the predetermined 
altitude of 107 km, at 142.9 seconds as plan-
ned. The second stage separation and third  
stage ignition  occurred 

at 148.1 seconds after lift-off. The burn out 
of the third stage occured at 195.6 seconds 
which was followed by a long coasting 
phase and separation of the third stage at 
488.9 seconds as planned. The fourth stage, 
alog with the satellite, was spun up and the 
fourth stage ignited at 491.7 seconds. 
Separation of the SROSS-C2 satellite from 
the spent fourth stage took place about 
641.6 seconds   after   lift   off. 

All the events were monitored using the 
network of Telemetry and Tracking stations 
at Sriharikota, Bangalore, 
Thiruvananthapuram and Car Nicobar. 
Data received at Car Nicobar indicate that 
the separation of the SROSS-C2 satellite 
from fourth stage was normal. 

The success of the ASLV-D4 fight has 
demonstrated the repeatability of the 
vehicle subsystems and further helped in 
evaluating a number of technologies which 
are employed in ISRO.S advanced launch 
vehicles, like PSLV and GSLV. They 
include the starp-on booster technology, 
closed-loop guidance system, real time on-
board decision system, etc., besides the 
telematry tracking and command systems. 

I am sure that the honourable members 
will join me in congratulating the 
screntists, Engineers, Technicians and all 
others in the Department of Space who 
have made us proud by this significant 
achievement. 

THE DEPUTY CHAIRMAN: I have 
got four names. 

SHRI SANGH PRIYA GAUTAM 
(Uttar Pradesh): Madam, as the Leader of 
the Oppositions is not here, you kindly 
allow the senior-most Member of our 
party, Shri Sunder Singh Bhandari, to 
speak. 

THE DEPUTY CHAIRMAN: Mr. 
Gautam, I don't need your support to allow 
Shri Bhandari to speak, whther the Leader 
of the Opposition is there or not. Mr. 
Bhandari is  « 
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